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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 665 of 2023

Nirmal Singh Chahal

«eeApplicant
Versus

State of Punjab & Ors.

......... Respondents

Affidavit of Respondent No. 2/Rahul Chaba, Deputy Commissioner, Faridkot
filed on the behalf of Respondent Nos. 1 and 2 in compliance to Order dated
08.04.2026.

I, the above-named deponent, do hereby, solemnly affirm and state as
under:

Respectfully Showeth:

1) That considering the submission made by the Applicant that part of green-belt
has been encroached upon by the owner of Shahi Haveli, this Hon'ble Tribunal
was pleased to pass an order dated 24.02.2026 wherebyfollowing directions

were issued:

a) The District Magistrate, Bathinda and Pollution Control Board to
issue appropriate directions for constitution of RWAs, if not already
constituted in respect to all residential and commercial properties.

b) The Regional Officer, PPCB is directed to visit the site of the green

belt and to submit his report regarding encroachment on green

belt. In the eventuality of any encroachment being found, the

Regional Officer, PPCB shall sent copy of the report to the District
Magistrate cum Deputy Commissioner, Bathinda

c) Further, District Magistrate also directed to initiate appropriate
proceedings for demolition of unauthorized constructions/removal
of encroachment immediately on receipt of report of Regional
Officer, PPCB regarding encroachment on green belt.

d) The District Magistrate cum Deputy Commissioner, Bathinda and
Superintendent of Police, Bathinda were directed to provide

25 06 ()

requisite assistance to the Applicant



3)

4)

e) The affidavits as ngg above may be filed at least one day
before the next date of hearing fixed.

That in pursuance to the above directionsregardinga committee was
constituted of the following officers toassist the Regional Officer, Punjab
Pollution Control Board, Faridkot with direction to submit report regarding the
encroachment of green belt. A copy of the said order was circulated to all the
concerned officers of Faridkot. A copy of letter no. 144 CEA dated 03.03.2026

is enclosed herewith as Annexure-A.

That in pursuance to the directions regarding constitution of RWA letter was
issued to Chief Administrator, Bathinda Development Authority, Bathinda to
constitute RWAs as per the relevant provisions of the law and to comply with
the directions of the Hon'ble Tribunal. A copy of letter no. 156/CEA dated

06.03.2026 is enclosed herewith as Annexure-B.

Action taken report regarding listing of encroachments and removal

thereafter:

That the committee of officers constituted for reporting the encroachments
had visited site of the project on 05.03.2026 (Farid Enclave I and II) and had
submitted its report vide letter no. 276 dated 17.03.2026 with the following

recommendations:

a. Encroachment over an area of 876.35 sq. feet of the park (in
front of SCO’s numbered 19 to 24) by Hotel Shahi Haveli (M/s
Farid Enclave Phase II), the measurements of which are given

below:
i)  Entrance to Hotel Shahi Haveli- 8ft x 40 ft: The entrance

path may be closed along with the removal of hoarding
structure of Hotel Shahi Haveli to restore the integrity of
the park.

i) Toilets for Men and Women - 28.5 ft x 11.10 ft: Are
used as a public utility.

i) Passage provided for toilets — 6ft x 40 ft: Is used to

access the public toilets.

b. A committee comprising of the officers/officials of BDA with
members of residents of Colony (Farid Enclave I & II) may be
constituted to ensure that the green area of the residential

colony (Farid Enclave I & II) is not encroached upon by

anyone in future. q
\
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5)

6)
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A copy of letter no.276 dated 17.03.2026 alongwith report of the

committee of officers is enclosed herewith as Annexure-C.

That in order to take necessary action as per the recommendations of the
visiting committee submitted vide letter no. 276 dated 17.03.2026, a meeting
of stake holder departments was convened on 25.03.2026, wherein following
directions wereissued to the concerned departments:

a) The encroachment pertaining to the entry gate along with the
hoarding to be removed. Action to be taken by committee
constituted consisting of ADC(G) Faridkot, BDA Bathinda, DTP
Faridkot, EE PPCB, Faridkot and Police authorities as
members. The exercise to be completed on or by 1st
April, 2026.

b) To demarcate and enclose the boundary of the park in front
of Hotel Shahi Haveli via plantation/wired mesh/or any other
feasible method to block entrance access to Hotel Shahi
Haveli through the said park to restore the integrity of the
park. -Action to be taken by BDA

c) To take the possession of public toilets inside park and
declare it as a public utility. -~ BDA and later to be handed
over to the RWA

d) To issue appropriate directions/ measures for constitution of
RWAs if not already constituted in respect to all residential
and commercial properties and submit report to this office
within 3 days. — Action by BDA

e) To provide requisite police help- Action by SSP, Faridkot.

A copy of letter no. 177/CEA dated 25.03.2026 with directions to the
concerned departments is enclosed herewith as Annexure-D.

That the committee of officers comprising the Additional Deputy Commissioner
(G), Faridkot; Additional Chief Administrator, Bathinda Development Authority,
Bathinda; Deputy Superintendent of Police, Faridkot; District Town Planner,
Faridkot and Environmental Engineer, Punjab Pollution Control Board, Faridkot

-
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7)  That an action taken report in compliance to order dated 24.02.2026 of this
Hon'ble Tribunal was filed by the deponent on 04.04.2026. During hearing
dated 08.04.2026, which was attended by Ms. Punamdeep Kaur, IAS, Deputy
Commissioner, Faridkot, this Hon'ble Tribunal had given strict orders to
remove the aforementioned toilets along with all other encroachments in the

green belt along with timely constitution of RWAs in the colony.

8)  That in order to take necessary action as per the directions of this Hon'ble
Tribunal a committee was constituted vide letter No. 215/CEA dated
22.04.2026 consisting of Additional Deputy Commissioner (General), ACA,
Bathinda Development Authority Bathinda, District Town Planner, Faridkot and
Police authorities as members, and following directions were issued to the
concerned departments:

a) i)Encroachment Removal drive to be taken by the constituted
committee with adequate cordoning of the area for maintenance of
law and order in a time bound manner.

i) ADC (G), Faridkot to submit the detailed report of the
encroachment removal drive with photos and mapped details of

removed structures,

iii) ADC (G), Faridkot shall advise DTP, Faridkot to ensure that the
green area of the residential colony (Farid Enclave Phase I & II) is

not encroached upon by anyone in the future.

A copy of letter no. 215/CEA dated 22.04.2026 with directions to

the concerned departments is enclosed herewith as Annexure-F

b) That Environmental Engineer, Punjab Pollution Control Board,
Faridkot was appointed as supervisory officer vide letter no.
218/CEA dated 24.04.2026 to oversee the encroachment removal
drive reported via Endst. No. 276 dated 17.03.2026.A copy of letter
No. 218/CEA dated 24.04.2026 is enclosed herewith as Annexure-
G.

O" AR J-N\¢) That directions were issued to CA, BDA to ensure that proper
?\‘ K\ restoration of the green belt is under taken after removal of
* B.t?;“f}j\;" ?%enCroachments. A copy of the above letter No.224/CEA dated
% gé‘;,‘j?%g ~9/04.05.2026 is enclosed for reference of this Hon'ble Court as
L

=
)

)7 Annexure-H.

AES
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9)  That the committee of officers constituted for removal of encroachments has
submitted its report vide No. A.D.C (G)/ FARIDKQT/2026/352 Dated

06.05.2026that the entire encroachments have been removed which include:

a) Entrance to Hotel Shahi Haveli- 8ft x 40 ft passage has been
removed.

b) Toilets for Men and Women — 28.5 ft x 11.10 ft has been
demolished.

¢) Passage provided for toilets - 6ft x 40 ft has been removed.

Hence, there is now no encroachment in the green belt/park.

A copy of report as submitted by above committee videNo. A.D.C (G)/
FARIDKOT/2026/352 Dated 06.05.2026 alongwith its annexures (pictures of
removal) is enclosed herewith as Annexure-I for perusal of this Hon'’ble

court.

10)  That Environmental Engineer Pollution Control Board has confirmed the report
submitted by the committee that the encroachment has been removed from
the site. Copy of the letter submitted vide No 415 dated 06.05.2026 is
enclosed as Annexure-J]

11) That as per the report submitted by BDA'vide No. CA/BDA/Bathinda

/2026 /192dated 06.05.2026, the restoration of the green belt has been done

and compliance report is enclosed herewith as Annexure-K.
Action taken on Constitution of Resident Welfare Association (RWA):

12) That Vide notification no. 13/31/2007-6HG2/8001 dated 03.10.2007 issued
by Department of Housing and Urban Development, Government of Punjab,
Chief Administrator, Bathinda Development Authority (BDA), Bathinda has
been designated as the Competent Authorities under section 2(1) of the
Punjab Apartment and Property Regulation Act, 1995. Further as per the

*V\ e dment) Act, 2014 (Punjab Act No. 21 of 2014) dated 27.08.2014 it has
entioned as under:

@)

Q competent authority shall by an order direct to form an

ciation of residents in respect of a colony within a period of five
years from the date of issue of completion certificate for
maintenance and up-keep of common infrastructure and facilities in

ij

the colony.”



13)

14)
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Keeping the above into consid%@@tter was issued to Chief Administrator,
Bathinda Development Authority, Bathinda vide no 156/CEA dated 06.03.2026
(attached as Annexure B) to constitute RWAs as per the relevant provisions
of the law and to comply with the directions of the Hon'ble Tribunal.

That Bathinda Development Authority, Bathinda vide its letter no.
ACA/BDA/BTI/2026/1477 dated 01.04.2026hadsubmitted that directions for
formation of RWA had been issued to promoter and Residents of above said
colony under section 17(A) of PAPRA Act. The concerned Welfare Society and
the promoter have submitted their responses to the same and the formation
of the Resident Welfare Association (RWA) is under process. A copy of letter
no. ACA/BDA/BTI/2026/1477 dated 01.04.2026 regarding compliance report
submitted by Bathinda Development Authority is enclosed herewith as
Annexure-L.

That verification of the present plot owners of Farid Enclave was sought by
BDA,Bathinda from the office of undersigned vide no 126 dated 22.04.2026,
which has been provided vide letter No. 228/CEA dated 05.05.2026, copy is
enclosed for reference of this Hon'ble Court as Annexure M.

That as per the provisions of PAPRAAct as submitted in above para, further
compliance regarding constitution of Resident Welfare Association is to be
done af the level of BDA Bathinda, being theCompetent Authority. The due
assistance as sought has been provided by the office ofDeponent. A reminder
for ensuring compliance of orders of this Hon'ble Court has been issued to CA,
BDA by undersigned vide no 217/CEA dated 22.04.2026.Copy is enclosed for
reference of this Hon’ble Court as Annexure N.

That on dated 22/05/2026, a reply from the Bathinda Development

been yet received from the society members/promoters and continuous efforts
are being made by BDA, Bathinda for the formation of the RWA (Resident
Welfare Association), which is presently under process. Copy of the minutes of
the meeting issued vide endst. no. CA/BDA/Bathinda/2026/242-45, Dated :
14/05/2026 is enclosed herewith as Annexure 0.
A copy of letter no. CA/BDA/BTI/2026/293 dated 22/05/2026 regarding
compliance report for the formation of RWA in Farid enclave colony Faridkot

-y
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submitted by Bathinda Development Authority, Bathinda is enclosed herewith
as Annexure-P,

16) That in orders dated 08.04.2026, this Hon'ble Tribunal has orderedDistrict
Magistrate cum Deputy Commissioner, Faridkot to file additional responses
regarding constitution of RWA and also removal of encroachments.

17) That deponent may kindly be allowed to place on record the affidavit in
compliance of order dated 08.04.20260f this Hon’ble Tribunal.

18) 1 state that all the statements above made are true to the best of my

knowledge and as per the available record.

Deponent
Date: 22.05.2026 Rahul Chaba
Place: Faridkot Deputy Commissioner, Faridkot

Verification:

I, the deponent above named, do hereby verify and state that the contents of
the above affidavit are true and correct to my knowledge as derived from the official
record. No part of the above affidavit is false and nothing material has been kept
concealed there from.

Deponent
Date: 22.05.2026 Rahul Cffaba
Place: Faridkot Deputy Commissioner, Faridkot

ot Dotuments entergd In my Kegister e

An Notarial Sr. l\o.___' oU® onthe ] ?EESLED‘?“‘\ 5

aate nfAlestatl = S
BRI IBALHAR SINGH GILL

B?" : Advocate Notary No.189
ihar Singn Gill A . L
Notary Public Farigker ~ 0'Stt- Fa idkot Pb. Gowt.

k. 189 Ph Gowt

- 9 5 MAY 2026
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fice of the Deputy Commissioner-cum-Distt. Magistrate, Faridkot

CEA Branch
No/ Ity :craA Dated :03/03/2026

To.

Senior Superintendent Of Police, Faridkot

Additional Deputy Commissioner (G), Faridkot

Additional Chief Administrator, Bathinda Development Authority, Bathinda
Environmental Engincer, Punjab Pollution Control Board, Faridkot
District Town Planner, Faridkot

Tehsildar, Faridkot

N

_ Subject: “NGT OA No 665/2023 regarding Nirmal Singh v/s Farid Colonizers
and Others order dated 24.02.2026”

In regards to above Hon'ble National Green Tribunal, New Delhi has directed
Regional Officer, PPCB to visit the site of Farid Enclave located on Kotkapura Road,
Faridkot and submit his report regarding the encroachment of Green Belt to office of the

undersigned.
As such, to assist Regional Officer, PPCB, Faridkot a committee is constituted

with following members:

1. Environmental Engineer, Punjab Pollution Control Board, Faridkot - Chairman

2. District Town Planner, Faridkot - Member
3. DSP. Faridkot - Member
4. Tehsildar, Faridkot - Member

Above committee shall visit the site and submit report  regarding
o
encroachment of Green Belt along with its recommendations within 3 days.

Deputy Commissioner

Faridko

«
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Office of the Deputy Commissioner-cum-District Magistrate, Faridiot
( CEA Branch)

No:lj(;.\ /CEA Dated : 06/03/2026

; To
Chief Administrator,
Bathinda Development Authority,

Bathinda.

Regarding constitution of Resident Welfare Association (RWA) in M/s
Farid Enclave(Phase- | & ll); located on Kotkapura Road, Faridkot in
compliance to Hon'ble National Green Tribunal orders dated 24,02,2026
in OA No. 665 of 2023 titled as Nirmal Singh Versus State of Punjab &

Ors.

Subject:

Hon'ble National Green Tribunal orders dated 24.02.2026 in OA No. 665

Reference:
of 2023 titled as Nirmal Singh Versus State of Punjab & Ors.

In reference to subject cited matter, it is informed that Hon'ble Natlpnal
Green Tribunal orders dated 24.02.2026 in OA No. 665 of 2023 titled as Nirmal Singh
Versus State of Punjab & Ors.In para no. 15 has directed as under:

“The District Magistrate, Bathinda and Punjab Pollution Control

Board are directed to issue appropriate directions for

constitution of RWAs if not already constituted in respect to all

residential and commercial properties. The completion

certificate, if any, issued to respondent no. 4 will be subject to

compliance by respondent no. 4 with its statutory and

contractual obligations.”

Vide notification no. 13/31/2007-6HG2/8001 dated 03.10.2007 .issued by
Department of Housing and Urban 'Development, Government of Punjab, Chief
Administrator, Bathinda Development Authority (BDA), Bathinda has been designated as
the Competent Authorities under section 2(I) of the Punjab Apartment and Property
Regulation Act, 1995. Further as per the section 17-A.(1) of The Punjab Apartment and
Property Regulation (Amendment) Act, 2014 (Punjab Act No. 21 of 2014) dated
27.08.2014 it has been mentioned as under;

“The competent authority shall by an order direct to form an

ass.ociation of residents in respect of a colony within a period

of five years from the date of issue of completion certificate for

maintenance and up-keep of common infrastructure and

facilities in the colony.”

As such you are hereby direcled to comply with the orders of the Hon'ble
National Green Tribunal regarding constitution of the Resident Welfare Associati
(RWASs) in the said project and submit action taken report within 3 days so that |1 o
of the Hon'ble National Green Tribunal can be complied with within timeline e orders

s

Deputy Gommissioner

| ~ Faridkot
Ends: No:) 57/CEA
‘ w/czpy A nbors T & Dated: 06/03/2026
eing forwarded to Addtional Deputy

Commissio ig
ner (Genoral), I aridkot fOI’ lnfonnallon (N]d I]CCL‘S"'U’y actions
Gl ¢ s

¥
5// p Dopt. ty .Commissloncr
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To,
Deputy Commissioner,
Faridkot.
Subject: isi
i Visit to M/s Farid Enclave in pursuant to Hon’ble National Green Tribunal orders
dqm(;d 24.02.2026 in OA No, 665 of 2023 (itled ns Nirmal Singh Versus State of Punjab
« urs.
665 of 2023 titled

Ref .
eference: Hon'ble National Green Tribunal orders dated 24.02.2026 in OA No.
as Nirmal Singh Versus Staie of Punjab & Ors. and Dcputy Commissioner, Faridkot

office letter no. 144/CEA dated 03.03.2026.

it is submitted that the Hon’ble National Green

In reference to the subject cited matter,
rmal Singh Versus State of Punjab &

Tribunal orders dated 24.02.2026 in OA No. 665 of 2023 titled as Ni
Ors. has directed as under:

«17. In the course of hearing, the Applicant has submitted that the part of green belt has
been encroached upon by the owner of Shahi Haveli,
18. The Regional Officer, PPCB is directed to visit the site of the green belt and to submit his
report regarding encroachment on green belt. In the eventuality of any encroachment
being found, the Regional Officer, PPCB shall sent copy of the report to the District
Magistrate cum Deputy Commmissioner, Bathinda who shall initiate appropriate
proceedings for demolition of unauthorized constructions/removal of encroachment
inumediately on receipt thereof and file his action taken report at least before one day

before the next date of hearing fixed.
19. The District Magistrate cum Deputy Commissioner, Bathinda and Superintendent of
Police, Bathinda are directed to pro vide requisite assistance to the Applicant.”

Further, vide above referred letter Deputy Commissioner, Faridkot has constituted a
ave located on Kotkapura Road,

committee of the following members to visit the site of the Farid Encl
Faridkot and submit report regarding encroachment of green belt:

1. Environmental Engineer, Punjab Pollution Control Board, Faridkot - Chairman
2. District Town Planner, Faridkot - Member
3. DSP, Faridkot - Member
4. Tehsildar Faridkot - Member

Accordingly, site of the project was visited by the representatives of member departments on
05.03.2026 in reference to the Hon'ble Tribunal orders dated 24.02.2026 and detailed report is attached
\ecessary aclion in the matter.

along with for your kind perusal and futher

Enviroitine ngineer

3t Te39, fedmua 93, ¥3 ven i, gdlede

Reglonal Office, Forozepur Road, Near Grain Market, Farldkot
Emalli ppebldk@yahoo.com

10



797 :

Visit to M/s Farid Enclave in pursuant to Hon’ble National Green Tribunal

orders dated 24.02.2026 in OA No. 665 of 2023 titled as Nirmal Singh Versus
State of Punjab & Ors.

Subject:

Reference:  Hon’ble National Green Tribunal orders dated 24.02.2026 in OA No. 665 of 2023
titled as Nirmal Singh Versus State of Punjab & Ors. and Deputy Commissioner,
Faridkot office letter no. 144/CEA dated 03.03.2026.

In reference to the subject cited matter, it is submitted that the Hon’ble National
Green Tribunal orders dated 24.02.2026 in OA No. 665 of 2023 titled as Nirmal Singh Versus State of
Punjab & Ors. (COpY enclosed as annexure- A) has directed as under:

«17. In the course of hearing, the Applicant has submitted that the part of green belt
has been encroached upon by the owner of Shahi Haveli.

18. The Regional Officer, PPCB is directed to visit the site of the green belt and to

submit his report regarding encroachment on green belt. In the eventuality of
any encroachment being found, the Regional Officer, PPCB shall sent copy of
the report to the District Magistrate cum Deputy Commissioner, Bathinda who
shall initiate appropriate proceedings for demolition of unauthorized
constructions/removal of encroachment immediately on receipt thereof and file
his action taken report at least before one day before the next date of hearing

fixed.

19. The District Magistrate cum Deputy Commissioner, Bathinda and Superintendent
of Police, Bathinda are directed to provide requisite assistance to the Applicant.”

Further, Deputy Commissioner, Faridkot vide above referred letter has constituted a
committee of the following members to visit the site of the Farid Enclave located on Kotkapura Road,
Faridkot and submit report regarding encroachment of green belt (copy enclosed as annexure- B):

1. Environmental Engineer, Punjab Pollution Control Board, Faridkot - Chairman
2. District Town Planner, Faridkot - Member
3. DSP, Faridkot - Member
4. Tehsildar Faridkot - Member

Accordingly, committee constituted by the Deputy Commissioner, Faridkot visited the
site of the project on 05.03.2026 in reference to the Hon’ble Tribunal orders dated 24.02.2026.

Details of green belt/ parks as per the approved layout plan dated 25.07.2010 for Farid
Enclave Phase -I and approved layout plan dated 15.10.2005 for Farid Enclave Phase —II and revised
approved layout plan dated 25.10.2021 (jointly for both colonies) (copy enclosed as annexure- C)
provided by the office of the Bathinda Development Authority, Bathinda is as under:

fook
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Farid Enclave (Phase-1), Kotkapura Road, Faridkot

S.no Locati _As per ] tu/ll/——/)/jww
g l : ocation of Park & Green Area Dimensions | Area
1| Adjacent to Plot 50 and Opp to Plot 43-45 80'x75 | 666.67s4:yds —
< 64'x 75
Adjacent to Nursery School/Club site Phase-1 and | +

. 2| Opp to Plot 4-5 15'x 60' wﬂf/
3| Opposite to SCO 4-10 50'x 140 | 777.7789.yds: ——

24'9" x 50'

Triangular
4 | Opposite to SCO 1-3 Site 68.75sq.yds.
L Total Area 2146.528q.yds.

Farid Enclave (Phase-2), Kotkapura Road, Faridkot

As per the approved layout
S.no. Location of Park & Green Area Dimensions | Area
1 | Adjacent to Plot 177 and Opp to Plot 170-172 80'x 75' 666.67 sq.yds.
73'x 75'
Adjacent to School/Club site Phase-2 and Opp to Plot | +
2 [ 111-112 15'x60' | 708.33sqyds |
3 | Opposite to SCO 11-18 40'x160' | 711.11sq.yds. |
4 | Between Plot 106 & 115 54'x 75 450sq.yds. |
Irregular
Shaped '
5 | Opposite to SCO 19-24 Park 740.78 sq.yds.
Total Area 3276.89 sq.yds.

The status of the parks/ green belts of projects at site is as under:

Farid Enclave (Phase-1), Kotkapura Road, Faridkot

1. Park adjacent to Plot 50 and opposite to plot 43-45:
The park has been developed in common along with the park adjacent to Plot 177 and opposite
to plot 170-172, Farid Enclave (Phase-IT) without any boundary wall in between.
At site, the park has swings, green grass landscaping with trees planted along the boundary on
three sides. A common seating area bearing dimensions 21ft x 19ft with shed has been
constructed in North-West Corner. The residents informed that the structure has been raised for

common use to protect the visitors from weather conditions and which also serves as a resting

area for the visitors.
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Physical Measurements of the park is tabulated below:

S. No | Location of Park & | Dimensions as Site verification Remarks
Green Area per approved
map
1 Park adjacent to Plot 50 | 80 fix75ft Park has  been | The physical

and opposite to plot 43- developed in single | measurements
45 of Farid Enclave land strip with other | of the park are
(Phase ) park of Farid Enclave | in consonance
Phase-1II of same size. | with the
approved
layout plan.
2. Park Adjacent to School/ Club site and Opp to Plot 4-5
The park has been developed in common along with the park Adj
! jacent to Sch i
Opp to Plot 111-112, Farid Enclave (Phase-II) without any boundary wall in thlivChlb seand
een.
)
w ;Ole

ee 1
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800 *

. 'n
gular extension Jand St”P‘be@'rl g
ension Po€

o 6. Electricity high ¢ |
bserved in extension land strip .0
ltivation is being carried out Wlf

ft x 75 ft. This park stretch is' n
y boundary in between and having

T‘hc pa.rk is of dimensions 64 ft x 75 ft with a rectan
dimensions 60ft x 15 ft in front of internal SCO no.l ¢t
f<?undation and Trees alongwith wild grass growth were 0
dimension 60ft x 15t with separate boundary. Vegetable cu
few trees in other portion of park having dimension as 64
common with other park in Farid Enclave Phase-1T without an
boundary on 2 sides and at the backside wall club.

Talwandi $8b6 MainRoad,
(151203, india s

Lnt30:648378/L:
/03720

%

Plate 3- Land strip of bearg dimensions 60ft x 15

“Faridkot,Punjab, India -
= Talwandi Sabo Main Road, Faridkot;sFaridkot-Bunjab ... =

'S :15‘203, India S
Lot 30.644082, Long 7 N e A
PR Thursday, 05/03/2026 G 30, S Y
: Fe %' Note ; Captured by GP! " - s P

T

Plate 4: Park portion bearing dimensions 64 ft x 75 ft developed in common with other park

in Farid Enclave Phase- I1)

vi Aﬁ

ce PPCD
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i dkot, PunjabIndia

ari L
atwandi Sabo Main'Ffoad, Faridkot, Far

D) 151203, India ! :
P 2t 30, 3 4.775429 i
AN s e N

5 Lcim(muy.aps amera 'S
4 ftx 75 ft developed in Farid Enclave
loped in Farid Enclave Phase- II) §

idkot, Punjab

Ve

“‘V-;.-,,‘ “we =
Phase — I jointly
howing

Plate 5: Park bearing dimensi
with park bearing dimensions
vegetable cultivation

Plate — 3, 4 and 5 shows the photogra

0
73 ft. x 75 ft. deve

phs of the park

Physical Measurement of the

S.
No.

1

Location of Park
& Green Area

Park Adjacent to
School/Club  site
Phase-1 and Opp
to Plot 4-5 of
Farid  Enclave

(Phase )

:

Dimensions as per
approved ma
Land strip bearing
dimensions 60ft X
15ft Opp to Plot 4-5
(Phase I)

+

Land strip bearing
dimensions 64 ft X
75 ft

I

park is tabulated below:

Site verification

I
land strips bearing

dimensions 15ft x
60ft Opp to Plot 4-5
(Phase 1) with trees
and wild growth and
land strip bearing
dimensions 64 ft x
75 ft with trees and
vegetables

cultivation

Remarks

The  physical
measurements of
the park are in
consonance Wi
the  approved
layout plan.

\__—.—’_"-——

. Park Opposite to SCO 4-10
The park site is located between Faridkot-Kotkapura Road and SCO’s (4-10) of the Farid

Enclave (Phase-I) on the left side of the approach road to the Farid Enclave Phase-1. At site, the
park area has been developed in 2 portions having a boundary in between. The portion ha:ring
size 40 ft x 140 ft seems to be existing area strip having boundary on 2 sides without an
boundary towards Faridkot- Kotkapura Road and no boundary with park adjacent in Fari?il
Enclave Phase-II (Opposite to SCO 11-18) of same width 40 feet. The strip of 10ft x 140 ft
seems to be recently developed under green area after removing the pucca pavement as fresh
row of plants have provided and excavated material of pavement was lying along the sit ©
The 40ft x 140 ft strip has a boundary wall on 2 sides. Green landscaping has been d " 1
with tree plantation along the open boundary and boundary wall. In strip of 10 ft x 14(())n§ : ::v%

of trees has been planted.
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Faridkot Pyn;ab,lndla

Faridkot Road, Faridkot, Faridkot, Puniab 1

{1‘?63, India

I..'n 30.644616, Long 74.776293
Thursday, 05/03/2026 11:49 AM GMT+05:30

Note : Captured by GPS Map Camera

W

0f140ftx40ﬂ
i)

i o i RRNT Y
Plate 7: Photograph showing Park Strip of 140 ft x 10 ft

16

Plate — 6 & 7 shows the photographs of the park

Physical Measurement of the park is tabulated below:

S. Location of Park | Dimensions as per | Site verification Remarks
No | & Green Area approved map
1 Park opposite to | 140 fi x 50 ft 2 strips have been | The phvcinat
SCO 4-10 developed with tr’
dimensions  be:
140ft x 50 ft
the approved

layout plan.

4. Green Area Opposite to SCO 1-3

The site is located on the right side of the approach road to the Colo
Kotkapura Road in front of SCO’s adjacent to road and is not enclose;
At site only growth of some plants was observed and has not been de

e

ny from the Faridkot —

d by any boundary wall.
veloped as park.
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-

hotograph showin undevel
Plate — 8 shows the photographs of the park

Physical Measure

17

Rd, Near S

ment of the park is tabulated below:

- [
S. | Location of Park Dimensions as per | Site verification Remarks
No. | & GreenArea approved ma
1 Park opposite to 24'9" X 30' | A triangular strip | The physical
SCO 1-3 Triangular Site measuring 24’9” X measurements of
50 having no | the area ar€ in
plantation and only | consonance with
wild growth. the approved
layout plan.

3, India
A

Farid Enclave (Phase-2 Kotkapura Road, Faridkot

1. ParkAdjacent to Plot 177 and Opp to Plot 170-172
The park has been developed in common along with the pa

rk adjacent to Plot 50 and opposite

to plot 43-45, Farid Enclave (Phase-I) without any boundary wall in between.

At site, the park has swings, green grass landscaping w

three sides.

viol p

ce preb

ith trees planted along the boundary on
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EFaridkot, P jab,India 2
i Talwandi Sabo Main Road, Faridkat, Faridkot, Punjab

k151203, India ; ;
Lat 30644011, Long 74.7

% % fl Thursday, 05/03/202611: 130" :
Note : Captured by GPS Map Camera < 'f;“; v
IR T A

DRI e A
of Farid Enclave Phase

&

i

SRS o O
Plate-9- Photograph showing park
common.
Plate — 9 shows the photographs o

f the park

Physical Measurements of the park is tabulated below:
S. | Location of Park | Dimensions as per Site verification Remarks
No | & GreenArea approved maj
| [ Park adjacent to|80ftx75ft Park  has  been | The physical
177 and Opp to Plot developed in single measurements
170-172 Farid land strip with other | of the park are
Enclave (Phase II) park of Farid Enclave in consonance
Phase-I of same size. | With the
approved
layout plan.

2. Park Adjacent to School/Club site Phase-2 and Opp to Plot 111-112
The park has been developed in common along with the park Adjacent to School/ Club site and

Opp to Plot 4, Farid Enclave (Phase-I) without any boundary wall in between.
T.he pa.rk s of dimensions 73 ft x 75 ft with a rectangular extension land strip beari
dimensions 60ft x 15 ft developed opposite to plot no 115 and 6 no. booths of Farid E 1ulg
Phase-11. Trees alongwith wild grass growth were observed in extension land strip of dimrlc E}Ve
60ft x 15f.t with separate boundary. Vegetable cultivation is being carried out w":h f ens“f“
other portion of park having dimension as 73 ft x 75 ft. This park stretch is i ' comm trees'm
oth.er park in Farid Enclave Phase-I without any boundary in between and hS m !
2 sides and at the backside wall club. The access to the park was block:c\i] llvlv%t:)lotlin oo
mporary

wooden fencing.

idl

¢t 7
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Farid Enclave (Phase II)

YRk .
ZFaridkot, Punjab;ind
sTalwaﬂdi Sabo Mai
£ 151203, India

" 30,644025, Lang 74,
R tiay, 05/03/202611:

w - .
g dimensions 64 ft x 75 ft developed in co

joad,

Faridkot, Faridkot, Punjab %

RS, AR

e
mmon with

Plate - 10 & 11 shows the photographs of the park

Physical Measurements of the park is tabulated below:

School/Club site
Phase-II and Opp
to Plot 115 of
Farid  Enclave
(Phase I)

dimensions 60ft x
151t Opp to Plot 115
in front of booths in
Farid Enclave
(Phase IT)

+

[S. Location of Park | Dimensions as per | Site verification Remarks
No. | & Green Area approved map
1 Park Adjacent to | Land strip bearing | land strips bearing | The physical |

dimensions 15f x
60ft Opp to Plot 4-5
(Phase I) with trees
and wild growth and
land  strip bearing
dimensions 64 f x
75 ft with trees and

measurements of
the park are in
consonance with
the  approved
layout plan,

I —
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806 :

Land strip bearing veggtab.les
dimensions 73 ft x | cultivation
75 ft at backside of
club.

3. Green area Opposite to SCO 11-18 sco’s (11-1
The park site is located between Faridkot-Kotkapura Road and

Farid Enclave
Enclave (Phase-II) on the right side of the approachbroid dtgveloped " ing
Faridkot-Kotkapura Road. At site, the park area 'has ele o ) wihout any P
extension to the park opposite to SCO 4-10, Farid Encla
boundary in between.
The park has dimensions of 40ft :
landscaping has been done along with tree p
wall.

8) of the Farid
Phase-11 from
le stretch with
hysical

wall on 2 sides. Green

. da
x 140 ft strip and has a boun ryboundary and boundary

Jantation along the open

Faridkob,Puniab,-}ndia—~_} i
Faridkot Road, Faridkot, Faridkot, Punjab 151203, India '
Lat 30.643920, Long 74.776608
L% Thursday, 05/03/2026 11:53 AM GMT+05:30
oGRS =4, Wl Note : Captured by GRS Map Camera ;

Plate 13 - Photograph shoWing pafk 6f P:arid Enclave Phase— I developéd in front of SC
11-18.
Plate — 12 & 13 shows the photographs of the park

Physical Measurement of the park is tabulated below:

S. | Location of Park | Dimensions as per
No | & Green Area approved map

sk %4
- Ce pre

Site verification
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807

1 Park opposite to | 140 ft x 40 ft
SCO11-18

21

Green area has been
developed in Land
Strip of dimensions

140 fi x 40 ft

The  physical
measurements of
the park are in
consonance with
the approved
layout plan.

4. Park Between Plot 106 & 115
The area has not been developed as a park and wild growth was observed at site. The site of
park falls between Plot No 106 & 115 of Farid Enclave Phase-II. Foundation of poles of HT
wires and electricity transformer poles exists at site with wild growth.

#:

{_ Talwandi Sabo Main Road, Faridkt;

161203, India

N\ 301643600, Lorig 74.775735
Tharsday, 05/03/202611:3) AM GMT 4

Plate-14- Photograph

106 and 115.
Plate — 14 shows the photographs of the park

\;howing park of Farid Enclave Phase—

Physical Measurement of the park is tabulated below:

S.
No.
1

Location of Park
& Green Area

Dimensions as per
approved map

Site verification

Remarks

Park between plot
no. 106 and 115

S4fix 75 ft

Green Area could not
be measured in
absence of clear
demarcation however
no encroachment was
observed in the park
except for erection of
electricity poles

The physical
measurements of
the park are in
consonance with
the approved
layout plan,

5. Park opposite to SCO 19-24 where Hotel Shahi Haveli is situated

As per the layout plan approved vide drawing No. NM1H dated 25.10.2021 the park was

proposed to be developed in L shaped layout area (740.78 sq. yds) i )
24 of Farid Enclave (Phase.I), ( q. yds) in front of SCO’s no. 19 to

RQ\)I‘(L

ee PP
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oped as Hotel
al plants. The

The 6 SCOs numbered as 19 to 24 of Fa gve (Phase-II) have been devel

Shahi Haveli and park in-front of it has TS e ped with grass and ornament ]
park with area of 740.78 sq. yards, has various swings installed with moveable seating

arrangement of tables and chairs. Entry to Hotel Shahi Haveli has been provided through fhe

park’s central area with pucca flooring (8 ft x 40 fi). Toilets for men and women mcasurl{llgil
28.5 ft x 11.10 ft have also been developed and established in the corner area of the park w1tll
passage of pucca flooring measuring 6 ft x40 ft to approach the toilets. However °V°"‘Zh
dimensions of the park are same as per the approved Jayout plan with hotel apptroi';lds
pavement, toilets, and toilet approach pavement covering an fi. The to

area of 876.35 sd- I 0o pirk
are used as a public utility. The entrance pavement and the toilet pavement divide the P
into 3 green sections. .

Faridkot,F‘.unja
Faridkot Aoad, Faridkot, Fad
77686

e Y 3 T R S NN AR G #
Plate- 15- Photograph show area with swings and tables and chairs of Hotel

Haveli

22

FaridkotiPunjab;india s
y t Roacl, Farldkot, Faridkat, Punjab 151203 Indfa
. G Lot 30.643553, Loag 74,777082 - i 2 i
vl % % Thursday, 05/08/2026 12:08 PM GMT+05:30,
% Nota « Cuptured by GPS Map Camera, D

1.
2.0 &Y 2 R 26 3 PR S ST R S \
Plate- 16- Photograph showing park area with swings and toilet section on left side )

%vz'o[(‘z

ce PID
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o s

¥ £ aridkot Road, Faridkot, Farfdkot,
Lat 30.643612, Long 74:777099
Grsday, 05/03/2026 12:03.PM Gl
+ Captured by GPS Map Camera

rd
~ R . //

Plate 18 — Map showing location of enterance to the Hotel (8 ft Wide), toilet pavement (6 ft

wide) and toilet in the park
Plate - 15, 16, 17 and 18 shows the photographs of the park

Physical Measurement of the park is tabulated below:

nos. pavement 8 ft
wide and 6 ft wide of
length 40 ft have
been provided and a
toilet section 316.35
sq. ft. approx. (28.5
ft. x 11.10 ft.) has
been provided.

S. | Location of Park | Dimensions as per | Site verification Remarks
No. | & GreenArea approved map
1 Park opposite to | Having land area | Out of total area of

SCO 19-24 @740.78 sq. yds. park 560 sq. ft. (2

fowide

éCf,PFC/
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Recommendations:

1.

.l“J

front of SCO’s numbered 19 to

Encroachment over an area of 876.35 sq. feet of the park (in +ich are given

24) by Hotel Shahi Haveli (M/s Farid Enclave Phase II), the measurements of W

below:

i) Entrance to Hotel Shahi Haveli- 8t x 40 ft: The entrance path may be ¢
removal of hoarding structure of Hotel Shahi Haveli to restore the integ .

ii) Toilets for Men and Women —28.5 ft x [1.10 ft: Are used as a publ‘ic utflll'y.

iii)Passage provided for toilets — 61t x 40 ft: Is used to access the public toilets.

losed along with the
rity of the park.

A committee comprising of the officers/officials of BDA with members of residents of Colony

(Farid Enclave T & 1T) may be constituted to ensure that the green area of the residential colony
(Farid Enclave I & II) is not encroached upon by anyone in future.

2 .
District Town Planner Tehsildar

Faridkot Faridkot /\

2&«1 \ A\Q

Deputy Superintendent of Police Environmental Engineer
Faridkot Punjab Pollution Control Board
Faridkot
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(English Translation) 29

/ ’ Office of Deputy Commissioner, Faridkot

No. 177/CEA Date: 25.03.2026

A copy of the above in being sent to. SeniqriSuperintendent of Police/
Additional Deputy Commissioner(G), Faridkot/ Chief Administrator,
Bathmtla Development Authority <’Bath1hda/ Execﬁmve Engmeef Punjab
Pollution Control Board, Faridkot / District Town Planner, Faridkot /
Tehsildar , Faridkot for information and further necessary actions.

For Deputy Commissioner,
Faridkot

* . ! e | " -"v ‘o
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. subject: Proceedings of meety

| 0 under the chalmang

Farldkot for compliance of Ion'ble Natioy
24.02.2026 In OA No. 665 of 2023 Uit
Punjab & Ors, Dated 25,03,2026

" ‘»hlp.of Depuly Commisslony,
alGreen Tdbunal ordaps dated

as Nirmal Sngh Vorsus State of

Reference: Letter No, CEN175/31¢ dated 20.03.2026 of this office

Members Present: asentat
v L Representative of Senlor Superintendent of Police, Fatldkot

2, Additional Deputy Commissloner (General), Farldkol
3. Chief Adminlstrator, BDA

4. Environmental Englneer; PPCB, Farldkot

5. Representatives from DTP office, Farldkot

6. Tehslldar, Farldkot

. In reference to the subject clted matter, It Is submitted that the Hon'ble
N?ahonal Green THbunal orders dated 24.02.2026 In OA No. 665 of 2023 titled as
Nirmal Singh Versus State of Punjab & Ors. has directed as under:

“15. The District Magistrate, Faridkot and Punjab Pollution Control Board
are directed to issue appropriate directions for constitution of RWAs
if not already constituted in respect to all residential and commercial
properties. The completion certificate, if any, Issued to respondent
no. 4 will be subject to compliance by respondent no. 4 with its
statutory and contractual obligations

17 In the course of hearing, the Applicant has submitted that the part of
green belt has been encroached upon by the owner of Shahi Haveli,

18, The Regional Office; PPCB Is directed to visit the site of the green

pelt and to submit his report regarding encroachment on green belt.
In the eventuality of any encroachment being found, the Regional
Officer, PPCB shall sent copy of the report to the District Magistrate
cum Deputy Commissioney, Faridkot who shall initiate appropriate
proceedings for demolition of unauthorized constructions/removal of
encroachment immediately on receipt thereof and file his action

" taken report at least before one day before the next date of hearing

fixed,

19. The District Magistrate cum Deputy Commissioney; Faridkot and
Superintendent of Police, Farldkot are directed to provide requisite
assistance to the Applicant.”

Further in compliance of direction 18, Reglonal Office PPCB, Faridkot has

submitted its report regarding encroachment on green belt the
recommendations of which are reproduced hereunder:
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1 Encroachment over a
area of 576.35 sq. feet of the park (in front of
nt of SCO%

numbered 19 to 24) b
y Hotel Shahi Havelj
measurements of which are given be/oﬁ'fé‘// (M/s Farld Enclave Phase II), the

i) Entrance to :
closed along /:f’).gé;/l‘;:arlz,,%vj//- Sft x 40 M The entrance path may be
oval of ] " ,
7 tTo ;e <tore the integrity of the pa,»,z hoarding structure of Hotel Shahi Havell
i) Toilets for '
ii)Passage lp gfl?//;dzgd ﬁl:/omgn — 28,5 ftx 11,10 fi: Are used as a public utily.
toiém r toilets - Gt x 40 fir Is used to access the public

A commiltee «C s
ommittee comprising of the officers/officlals of BDA with members of
pe constituted to ensure that

rcl?sio'ents of Colony (Farid Enclave I & II) may
the green area of the residential colony (Farid Enclave I & 1) /s not

encroached upon by anyone in future.

ho

Considering the above report, submissions of stakeholder departments and

orders of Hon'ble NGT, following directions were issued:
with the hoarding to

aining to the entry gate along

by committee constituted consisting of
PPCB, Faridkot and Police authorities as
d on or by 1% April,2026.

k in front of Hotel Shahi

cible method to block
store the

a) The encroachment pert
be removed. Action to be taken
ADC(G), BDA, DTF, Faridkot, EE,
members. The exercise to be complete
nd enclose the boundary of the par

jon/wired mesh/or any other fea
hahi Haveli through the said park to ré

to be taken by BDA

b) To demarcate a
Haveli via plantat
entrance access to Hotel S
integrity of the park. -Action
ossession of public toilets inside p
anded over to the RWA

ropriate directions/ measures for constitution of RWAs if not
d in respect to all residential and commercial properties and

hin 3 days. — Action by BDA

Action by SSP, Faridkot
directions to be submitted by 2"

ark and declare it as @ public

c) To take the p
utility. — BDA and later to be h

d) To issue app
already constitute
submit report to this office wit

e) To provide requisite police help-

The reports for compliance of above
April,2026

Deputy ommissioner
Faridkot
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NI Praceedings of mootlng undar chalrmanship of Daputy Commlsslonar,
Farkdkot for compliance of Hon'hla Natlonal Groan Tribunal orders Dated
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“The encroachment pertaining to the entry gate along with the hoarding to be removed. Acti?n to
be taken by committee constituted conslsting of ADC(G), BDA, DTP, Faridkot, EE, PPCB, Faridkot
and Police authorities as members. The exercise to be completed on or by 1st April, 2026
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7 Kaditional Deputy Commissioner (G), Faridkot

"

To,

Deputy Commissioner,

[IRY . \

Faridkot TR B A AT E AR

SERSI | ‘}' T’.i:’r’.[‘%i(f?}‘n"i‘f". /’ :
Letter No. 'ADC(G)/D.T.P./Faridkot/2026/123
Dated: 01/04/2026

Subject: Proceeding of meeting under the Chairmanship of Deputy
Commissioner, Faridkot for compliance of Hon’ble Green
Tribunal orders Dated: 24.02.2026 in-OA No. 665 of 2023 titled
as Nirmal Singh V/s State of Punjab & Others dated 25.03.2026

»
iy i b Yy 3 € Yy
Ja g b b e

Reference: With reference to the letter no. 1777CEA, Dated: 25-03-2026.

A copy of the action taken in relation to the above subject and
reference letter is enclosed with this ’letter\a_nd is being sent to you for your

information and further action.
Attached: As per the above __ ‘ |
Additional Deputy Commissioner (G)
Faridkot
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Pﬂrocee.dm‘g of meeting Unger (M€ Chairmanship of Deputy

/ (j(‘).mnnsmoner, Faridkot [.‘O(l,ucompliaﬂcc of Hon’ble Green

. 1 1'1bunal otders Dated: 7 4.0 517G in OA No. 665 of 2023 titled as
Nirmal Singh V/s State of p 207 & Others, Dated : 25.03.2026

/ e
,,/ ’

Unjab

Reference: With Reference to letter g . 177/ CEA, Dated: 25/03/2026

| In the above subject, the Hop'yje Deputy Commissioner, Faridkot,
through the letter referred to above, issye the fol lowing orders to Temove the
ncroachments in the green belt in Farig pnclave Phase 1 and Farid Enclave,
Phase 2.

ry gate along with the

ommittee constituted

Faridkot and Police

by 1st April, 2026"

"The encroachment pertaining to the ent
hoarding to be removed. Action to be taken by ¢
consisting of ADC(G), BDA, DTP, Faridkot, EE, PPCB,
authorities as members. The exercise to be completed on or

In this regard, it is informed that the encroachment has been
removed by the encroachment/violator at his own level (photo attached). The

said report is being sent to you for further action.

District Town Planner (P&R) Env.ironment Engineer,
Punjab Pollution Control Board,

Faridkot
Faridkot

Senior/Deputy Superintendent of Police  Additional Chief Administrator
BDA, Bathinda

Faridkot

Additional Deputy Commission®h (General)

Faridkot
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OFFICE OF DEPUTY COMMISSIONILR,

/ﬁ'l?/( ANz *,A:

- FARIDKOT

To,

1. Scnior Superintendent of Police, Faridkot

2. Additional Chief Adminisirator, Bathinda Development Authority,
Bathinda

3. Additional Deputy Commissioner (General), I'aridkol

4. District Town Plannery Faridkol

5. Tehsilday Favidkol
No. 9)5 Dated JA-0L) - 2026

Subject:  Compliance of Hon'ble National Green Tribunal Orders in 0OA
No. 665 2023titled as Nirmal Singh versus State of Punjah & Ors.

Hon’ble National Green Tribunal Orders dated 24.02.2026 and
hearingdated 08.04.2026 in OA No. 665 of 2023 titled as Nirmal
Singh versus State of Punjab & Ors.

In reference to the subject cited matter, Hon’ble National Green
Tribunal in its orders dated 24.02.2026 in OA No. 665 of 2023 titled as Nirmal
Singh versus State of Punjab & Ors. had directed as under:

Reference:

“17. In the course of hearing, the Applicant has submitted that the part of green
belt has been encroached upon by the owner of Shahi Haveli.

18. The Regional Officer PPCB is directed to visit the site of the green belt and to
submit his report regarding encroachment on green belt. In the eventuality of any
encroachment being found, the Regional Officer, PPCB shall sent copy of the
report to the District Magistrate cum Deputy Commissioner Faridkot who shall
initiate  appropriate  proceedings for  demolition  of  unauthorized
constructions/removal of encroachment immediately on receipt thereof and file his
action taken report at least before one day before the next date of hearing fixed.

19. The District Magistrate cum Deputy Commissioner, Faridkot and
Superintendent of Police, Faridkot are directed to provide requisite assistance o

the Applicant.”

Considering the report submitted by PPCB, Faridkot, removal of

encroachments in green belt of Farid Enclave Colony was done except public
utilities like toilets located in park in front of Shahi MHaveli among others and report
was submitted to Hon’ble National Green Tribunal, Therealler, during hearing
dated 08.04.2026, which was attended by the undersigned,Hon'ble National Green
Tribunal has given strict orders to remove the aforementioned toilets along with all
other encroachments in the green belt of Farid Enclave Colony located on
Kotkapura Road, Faridkol.

38
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For compliance of latest orders of Hon'ble NGT a committee is hereby
constituted, consisting of Additional Deputy Commissioner (General), ACA
Bathinda Development Authority, District Town Planner, Faridkot and Policé
Authorities as members. The committee shall remove encroachment pertaining to
(oilets located in front of Hotel Shahi Haveli along with all other encroachments in
the green area of the colony as reported by the Environmental Engineer, PPCB,
Faridkot in his report via Ensd No. 276, Dated: 17.03.2020.

For timely compliance of Hon’ble NGT orders following orders are issued:

. Encroachment Removal drive to be taken by the constituted committee with
adequate cordoning off the area for the maintenance of law and order in a
time bound manner.

. ADC(G), Faridkot to submit the detailed report of encroachment removal
drive with photos and mapped details of removed structures. y

. ADC(G), Faridkot shall-advise DTP, Faridkot to ensure that the green area of
the residential colony (Farid Enclave Phase I & II) is not encroached upon

by anyone in the future.

o

W

Deputy Cqmmissioner,
Faridkot

39



Office of the Deputy Commissioh;-cum-Distt. Magistrate, Faridkot
(CEA Branch)

No. 2 |§/CEA Date: 2!/.04.2026

Environmental Engineer,
Punjab Pollution Control Board,
Faridkot.

Subject:  Compliance of Hon'ble National Green Tribunal Orders in OA No.
665 2023titled as Nirmal Singh versus State of Punjab & Ors.

Reference: In the continuation of letter No. 215/CEA, Dated 22.04.2026 of
this office.

In continuation of the order No. 215 dated 22.04.2026 issued by this
office, Environmental Engineer, Punjab Pollution Control Board is appointed as
supervisory officer to oversee the encroachment removal drive as per his report

submitted via Endst. No. 276 dated 17.03.2026.

Deputy Commissioner,
Faridkot

ndst. No. 219 / C E A Date : £4.04.2026

A copy of above is sent to following for information:

Senior Superintendent of Police, Faridkot
Additional Chief Administrator, Bathinda Development Authority, Bathinda

Additional Deputy Commissioner (General), Faridkot
District Town Planner, Faridkot
Tehsildar, Faridkot

RO

IFor Deputy ommissioner,
Faridkot



| OFFICE OF DEPUTY COMMISSIONER, FARIDKOT
“ @y

/To

Chief Administrator (CA)

f Bathinda Development Authority (BDA)
' Bathinda,

Letter No. 224/ CEA Dated: 04-05-2026

Subject: Compliance of Hon'ble National Green Tribunal Orders in OA 665
of 2023 titled as Nirmal Singh v/s State of Punjab and others.

Reference: 1. This office letter No. 215 dated 22.04.2026.
2. Office Order vide Endst No. = fi: a(%)/ sdtede/2026/181-188
dated 04.05.2026 issued by Additional Deputy Commissioner
(General), Faridkot.

For compliance of NGT Hon'ble National Green Tribunal Orders in OA No.
665 of 2023 titled as Nirmal Singh versus State of Punjab & Ors, orders were issued vide
letter No. 215 dated 22.04.2026 for encroachment removal drive in green belt of Farid
Enclave Colony. Further, orders have been issued by office of ADC(G), Faridkot vide Endst
No. =: f5: J()/ Sdtede/2026/181-188 dated 04.05.2026 as pér which encroachment

removal drive is to be undertaken on 05.05.2026.

For compliance of Hon’ble NGT orders and above-mentioned orders following

directions are issued:

1. CA, BDA to ensure that adequate personnel are deployed at site at the time of
demolition as per orders by office of ADC(G) dated 04.05.2026.

2. As the possession of green areas in Farid Enclave lies with BDA, Chief
Administrator, BDA to issue directions to Additional Chief Administrator, BDA that
proper restoration of green belt is under taken after removal of encroachments
and action taken report is submitted to this office within 3 days.

3, CA, BDA to issue directions to ACA, BDA that green area of the residential colony
(Farid Enclave Phase I & II) is not encroached upon by anyone in the future.

Deputy Commissioner
Faridko
Endst.No. 225/CEA Dated: 04-05-2026

A Copy of the above is forwarded to Additional Deputy Commissioner
(General), Faridkot for information and necessary action.

Depu Commissioner
Faridkot

s 827 At~

/1

41



To

Tl}c P_cpuly Commissioner-cum-
District Magistrate, Faridkot.
Letter No. A.D.C (G)/Faridkot/2026/358 Dated 06.05.2026

Subject; Compliance of Hon'ble National Green Tribunal orders in OA no. 665 of

2023 titled as Nirmal Singh Chahal vs State of Punjab and OL‘._-_B_C_[LIQ‘L‘_I
of encroachments in green/ park area at Farid Enclay

¢ Phase 1 & Phase
2, Kotkapura Road, Faridkot.

Reference:  Your office’s letter no. 215/ dated 22-04-2026.

In reference to subject cited above, a committce was constituted vide above reference letter

comprising  of Additional Deputy Commissioner '(G), Faridkot, Additional  Chief

Bathinda, District Town Planner, Faridkot

Administrator, Bathinda Development Authority,
hments of Toilet, Pathway and

members with a direction to demolish the encroac

& Police as
24 by Shahi Haweli at Farid Enclave

Entrance in the green park in front of SCO's Nol9
tkapura Road, Faridkot as per the report submitted by PPCB, Faridkot vide letter

colony, Ko
e was carried out on dated 05/05/2026

no. 276 dated 17-03-2026, Accordingly demolition driv
ect to the office order issued vide letter No 181-88 dated 04-05-2026. The said

with resp
ved and report is placed at the Annexure-1.

hments as per PPCB report has been remo

graphs of the green park area before and a
u for your kind perusal .

encroac

The Photo
. The report is hereby submitted to yo

fier the demolition are placed at the

Annexure
"

Additional Deput Qommissioner
Faridkot.

8 2 8 /m;c‘;rm e—7
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COMMITTEE REPORT

'hle_Nationa n_Tribu rs_ in OA

Subject: .
665 of 2023 titled as Nirmal Singh Chahal vs State of Punjab and
" Farid

HWLL‘KSWM’

Reference: Office of Deputy Commissioner, Faridkot order no, 215 dated 22-

04-2026.
It is submitted that Hon'ble National Green Tribunal In OA no. 665 of 2023 titled as Nirmal
Singh Chahal vs State of Punjab and Ors. considering the submission made by the
as been encroached upon by the owner of Shahi
reby directing the District
f unauthorized
of Regional

applicant regarding part of green belt h
Havell, was pleased to pass an order dated 24.02.2026 the

Magistrate to Initiate appropriate proceedings for demolition 0
constructions/ removal of encroachment immediately on receipt of report
Officer, PPCB regarding encroachment on green belt.

In pursuance to order dated 24.02.2026 of the Hon'ble Tribunal, Deputy Commissioner,
Faridkot vide order no. 144/ CEA dated 03.03.2026 constituted a committee comprising
of Environmental Engineer, Punjab Pollution Control Board, Faridkot; Deputy
Superintendent of Police, Faridkot; District Town Planner, Faridkot and Tehsildar, Faridkot
with direction submit report regarding the encroachment of green belt of project M/s
Farid Endave I and II. The committee visited the site of the project on 05.03.2026 and
submitted its report vide letter no. 276 dated 17.03.2026 with the following

recommendations.

1. Encroachment over an area of 876.35 sq. feet of the park (in front of
SCO's numbered 19 to 24) by Hotel Shahi Haveli (M/s Farid Enclave
Phase II), the measurements of which are given below:

i)  Entrance to Hotel Shahi Haveli- 8ft x 40 ft: The entrance path may
be closed along with the removal of hoarding structure of Hotel

Shahi Haveli to restore the integrity of the park.
i) Toilets for Men and Women — 28.5 ft x 11.10 ft: Are used as a public

utility.
jiiy Passage provided for tollets — 6ft x 40 ft: Is used to access the

public tollets,
2, A committee comprising of the officers/officials of BDA with members of
residents of Colony (Farld Enclave 1 & II) may be constituted to ensure
that the green area of the residential colony (Farld Enclave I & II) is not

encroached upon by anyone In future.

Considering the report submitted by Environmental Engineer, PPCB, Faridkot, removal of
roachments in green belt of Farid Enclave Colony was done except public utilities like

enc
toilets located in park In front of Shahi Havell among others and report was submitted by
Deputy Commissioner, Faridkot in Hon'ble Tribunal, On hearing dated 08.04.2026,

Honble T ribunal has given strict orders to remove the aforementioned tollets along with

1
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all other encroachments In the green belt of Farid Enclave Colony located on Kotkapura
Road, Farldkot.

Further, in compliance to observation and directions of Hon'ble Tribunal during hearing
dated 08.04.2026, vide above referred orders, a committee was constituted by Deputy
Commissioner, Farldkot conslsting of Additional Deputy Commissioner (General); ACA,
Bathinda Development Authority; District Town Planner, Faridkot and Police Authorities
as members, The committee was directed to remove encroachment: pertaining to toilets
located in front of Hotel Shahi Havell along with all other encroachments in the green

area of the colony as reported by the Environmental Engirieer, PPCB, Faridkot in his
report. It was also directed that:

1. Encroachment Removal drive to be taken by the constituted committee with

adequate cordoning of the area for maintenance of law and order in a time
bound manner.

ADC (G), Faridkot to submit the detailed report of the encroachment removal drive
with photos and mapped details of removed structures..
. ADC (G), Faridkot shall advise DTP, Faridkot to ensure that the green area of the

residential colony (Farid Enclave Phase I & IT) is not encroached upon by anyone
in the future,

In compliance to order no. 215 dated 22-04-2026 & Addition Deputy Commissioner (G),
Faridkot vide office order no. 181-88 dated 04-05-2026, the committee carried out
encroachment removal drive on 05-05-2026, clearing the encroachments in the green
area of the colony as reported by Environmental Engineer, Punjab Pollution Control Board,
Faridkot in his report vide Letter No. 276 dated 17-03-2026.

The entire operation was executed under the supervision of the Environmental Engineer,

PPCB as per his appointment as Supervisory Officer vide Deputy Commissioner, Faridkot
office letter no. 218 dated 24-04-2026.

Dated: 05-05-2026

e
Addition Deputy CHlpfissioner (6),  AdditiorrChi

Administrator
Faridkot BDA, Bathinda '

Dy. Superintendent of Police, Distri

wn Planner,
Faridkot Faridkot

44



ANNIXURE-2 45

BEFORE DEMOLITION PATHWAY

& Faridkot,Punjab,India #=
! Faridkot Road, Faridkot, Faridkot, Punjab 151203, India
% Lat 30.643612, Long 74.777099
Thursday, 05/03/2026 12:03 PM GMT +05:30
Note : Captured by GPS Map Camera




AFTER DEM&#IZN PATHWAY

RESTORATION OF PATHWAY TO PARK
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BEFORE DEMOLI%%ILET & PASSAGE

DURING DEMOLITION TOILET & PASSAGE

IMAGE-1
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AFTER DEMOLIT%@@ILET & PASSAGE 49

RESTORATION OF TOILET & PASSAGE AREA TO PARK

i
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“FUNJAD UArs ygme g 598 41/ M E
ey ; N0 w50
-t UNJAB POLLUTION CONTROL BOARD Q/ Environment

No. 4l(5 pated 04[5 |**+!

To,

Deputy Commissloner
Faridkot

Subject: Compliance of. directions of Hon'ble National Green Tribunal in OA No.
665 of 2023 titled as Nirmal Singh versus State of punjab & Ors.

Reference: 1. Report submitted on green belt in Farid Enclave Colony (Phase 18.11)
vide this office letter No. 276 dated 17.03.2026

2. Letter No. 218/CEA dated 24.04.2026 from office of Deputy
Commissioner, Faridkot

In compliance of Hon'ble NGT orders dated 24.02.2026, a detailed report
hase

I & II) vide letter No. 276 dated 17.03.2026. Further, undersigned was appointed as
supervisory officer to oversee the encroachment removal drive as per the above
submitted report vide letter No. 218/CEA dated 27.04.2026.

As such, after the encroachment removal drive it was observed that following
encroachments have been removed:

a) Entrance to Hotel Shahi Haveli- 8ft x 40 ft
b) Toilets for Men and Women — 28.5ftx 11.10 ft

c) Passage provided for toilets — 6ft x 40 ft
tos of the site are attached as Annexure A for information, please.

ket
Environmental| Engineer

Regional Office, Faridkot

Before and after pho

Jlution Control Board, Near Grain Markel, Ferozepur Road,

Regional Office, Punjab Po
Faridkot

Email: fdkppeb@gmail.com
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Annexure A

(Site Photos)

Before Encroachment Removal Drive

Faridkot,Punjab,India &=

Faridkot Road, Faridkot, Faridkot, Puniﬁ?lsllol, India
Lat 30643612, Long 74.777099 >

Note : Captured by GPS Map Camera

s Y RIS TN TR

* Faridkot,Punjab,India &
Faridkol Road, Fandkol, Faridkot, Punjab 151203
3t 30 64359 74777068
2:03 PM
PS Map Camera
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B) After removal of encroachments
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(ENGLISH TRANSLATION)

: 56
Bathinda Development Authority, Bathinda.

BDA Complex, Bhagu Road, Bathinda,

To,

The Deputy Commissioner,

Faridkot.

Letter No: C.A./BDA/Bathinda/2026/192
Date: 06/5/26

Subject: Regarding the restoration of the park situated in front of SCO Nos. 19 to
24 at Farid Enclave, Phase 1 and Phase 2, Faridkot.

With reference to the subject cited above, the report received from the
Divisional Engineer (Horticulture), B.D.A., Bathinda, vide Letter No. 125 dated
06.05.2025, is being forwarded to you. It is requested that, as per the received
report, grass has been planted on the area of the park from which the
encroachment was removed, and shrubs have been planted along the boundary.
In accordance with the orders, the restoration work has been successfully

completed.

This is for your kind information, please.

Enclosure: As stated above
Sd/-

Chief Administrator
BDA, Bathinda.



Subject

Refa-

Hon'ble Depuly Commlsslonbr,

Fardkot,

Letter no. AGA/BDA/BY/2026 /1477
Date 0170472026

. NGT OA no. 66512023 regardlng Nlrmal Slngh Chahal V/s Farld
Colonizers and Olhers daled 24,02, 2026.

your official letter ho. 174'dated 20.03.20‘26. .

With due respect rt is submrtted that m compllance wrth the orders issued in

the NGT case and as directed by your good off ce, the progress report is as under:-

This office has issued directions’ for formatron of RWA to promoter and Residents of

shove said colony under sechon 17(A) of PAPRA Act (copy - ‘enclosed) The

concerned Welfare Socrety and the promoter have submrlted their responses to the

same and the formatron of the Resrdent Welfare Assoclalron (RWA) is under

process.(copies enclosed) s

Regarding the issue of encroachment of green belt, necesSary action has been done

on and wrnng work and possessron of park is with

by carrying out plantati

BDA.(photos attached)

in front of the washrooms. (photo attached)

IManning has been carried out |

lon and necessary actions please.

%412]
Additiona hief Admlq s\é}Q

BDA, Bolhlnda.

This is submitted for your kind informat

“Ampextnre-L
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59
(ENGLISH TRANSLATION)

OFFICE OF THE DEPUTY COMMISSIONER-CUM-DISTRICT MAGISTRATE,

FARIDKOT.

To,
The Chief Administrator,
B.D.A. (Bathinda Development Authority),

Bathinda.

Letter No.: 228/CEA
g the ownership of residential/commercial plots located in

Date: 05.05.2026

Subject: Regardin
Farid Enclave,Faridkot Colony.

Reference: With reference to your Office Letter No. 126, Dated 22.4.2026.

he subject cited above, the list of owners of
nclave, Faridkot Colony, which was
ent to the Tehsildar, Faridkot for
Faridkot, the updated
.05.2026 is hereby

With reference to t
residential/commercial plots located in Farid E
attached to the under-reference letter, was S
verification. Following verification by the Tehsildar,
ownership report received vide Letter No. 405 dated 05
forwarded to you in original for further necessary action.

Enclosure: As stated above.

Sd/-

For Deputy Commissioner,
Faridkot.
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(ENGLISH TRANSLATION) 61

OFFICE OF THE TEHSILDAR, FARIDKOT

To,
The Deputy Commissioner,
Faridkot.
No. 405/RK Date: 05/5/26
Subject: Regarding the ownership of residential/commercial plots located in
Farid Enclave, Faridkot Colony.
Reference: With reference to your office Letter No. 216 Dated 22.04.2026.

With reference to the subject cited above and in connection with the

under-reference letter, it is respectfully submitted that the requested information
has been verified from the revenue records through the field staff (concerned
Patwari Halka).The compiled report received thereafter, along with the attached
updated ownership list of the plot holders, is hereby forwarded to you for further

necessary action, please.

Enclosure: As stated above.
Sd/-

Tehsildar,
Faridkot.
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M/S FARID COLONIZORS FARIDKOT PHASE 1 (M/s FCFP) ‘
SCO Details
Areca
SCO No.|Vasika No Date Owner Name Sq. Yd. |Patwar Circle
Pritam Singh s/0 Gurmukh Singh s/o Kapoor Singh R/o Machaki Mall
singh road Fdk and Gurmail Kaur w/o Subhcharan Singh s/o Hari Singh
1 4876 7-Mar-08|R/o vill Wander Jatana Distt. Faridkot 121|Fdk-1ll
2 3192 30-Jan-24|Parveen Sachar 5/O Parkash Chand R/O Faridkot 121)Fdk-1, Fdk-11, Fdk-1II
Pooja Rani W/O Om Parkash s/o Dharm Chand house no 94 Farid
3 2991] 17-Dec-19|Enclave Faridkot. 121
4 5207 26-Mar-07|Sukhjinder Kaur w/o Sukhpal singh R/o Faridkot 177.77|FdK-Il, Fdk-1
) 3938| 26-Dec-06 Raj Paruthi s/o Des Raj S/o Boota Ram R/o New Delhi 177.77|FdK-II1, Fdk-I j
6 2631| 26-Mar-19|Lavish gupta S/o Arvind Kumar R/o Bala ji Colony Faridkot 177.77|Fdk-1, Fdk-II1 j
7 1498 3-Jul-07|Rahul s/0 Ashok Kumar s/o Parkash Singh R/O Faridkot 177.77|Fdk-I1 ‘
8 487| 26-May-15|Sandeep Singh S/o Sukhdev Singh R/o Farid Enclave Faridkot 177.77|rFdk-In j
Sita Devi w/o Balwant Rai s/o Hardwari Lal R/O Kotkapura Road
10 4316| 16-)an-07(Faridkot ' ) 177.77|fdk-1, Fdk-lil j
Booth Details

: - Area
Booth No.|Vasika No Date Patwar Circle

_ Owner Name Sg. Yd.
1 2319] 31-Aug-07 Varinder jeet Singh s/o Gurcharan Singh R/gjoti Nagar Jalandhar 33.33|de-|, Fdk-11, Fdk-1ll l
Krishan Indesjeet Kaur W/O Jatinder Singh Sekhon R/o Dogar Bastist. |- -
2 3080 8-Sep-12 no. 10 Faridkot 33.33
Joti W/o Deepak Rakhar , Amrit Rani W/o shubhash chander R/O
3 4644| 19-Feb-10|Faridkot 33.33 .
L 5 5320  9-Jan-12|Usha Rani W/o BrijNath Sharma R/O Faridkot 33.33| B
L 6 483| 28-Apr-10jVikas Garg S/o Baldev Raj S/o Lal Chand R/O Purani Jail Road Faridkot . 33.33\ \ @é aar
. ) . ) \aa
lot Details Tens
’ Residential P ta \ Sanaxot
‘ Area
Plot No.|Vasika No Date

Owner Name

\ Sq. Yd. \Pa(war Circle ‘\
1 3956| 22-Dec-06{charanjit kaur w/o jasvir singh s/o haldev singh R/o Faridkot l 477.77\de-1, Fdk-1l, de-mj
Harwinder Singh , Lakhwinder Singh s/o Gurjant Singh s/o Tara Singh
l \\\\ 2 2285| 21-Aup-02|R/O VPO Rupaianwala Faridkot \ —\
= - N | j
\

477.77\Fdk-1
877] 30-May-16|Sukhdev Kaur D/o Pritam Singh R/0O Bathinda 477.77\de-\||

-

.,

-,

D . \
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Satwant Kaur w/o Bikram singh s/o Phagan Singh and Bikram Singh s/o

477.77(fdk-1, Fdk-IlI

—

63

} 4 4055| 28-Dec-06|Phagan Singh s/o Rur Singh R/o Faridkot
[~ 6&7 2772| 12-Oct-06|Swaranjeet Singh s/o Balwant Singh s/o Sant Singh R/O Faridkot 933.32|Fdk-1, Fdk-II, Fdk-111
| 38 142| 10-Apr-08|Avtar Singh s/o Kehar Singh R/o L Harwigz VE Norway 477.77|Fdk=l1I
Krishan Inderjeet Kaur W/O Jatinder Singh Sekhon R/o Dogar Basti st.
[ 9 4003| 26-Nov-12|no. 10 Faridkot 477.77|Fdk-1, Fdk-Il, Fdk-IlI
' 10 673] 11-Jun-21|Neelam Sachar W/o Parveen Sachar R/O Farid Enclave Faridkot 477.77
L 11 681 17-May-13{Harjeet Kaur W/o Harbans Singh R/o New Harindra Nagar Faridkot 477.77|Fdk-1, Fdk-11, Fdk-1I
] 12 5661] 16-Mar-11|Vikas Garg S/o Baldev Raj S/o Lal Chand R/O Purani Jail Road Faridkot 477.77
l 13 2062|  10-Jul-12|Rajinder Kaur W/o Satjeet Singh R/o Police line Faridkot 320
L 14 20067| 27-Mar-18|Jagwinder Pal Singh S/o Pritam Singh R/o0 Harindra Nagar Faridkot 320
L Parampal Singh s/o Darshan Singh s/o Angrej Singh R/O Village ’
15 1478 21-Jun-10|Khachran Tehs. Jaitu Faridkot 320|Fdk-1, Fdk-II, Fdk-111
L 17 4136] 3-Dec-2S5[Parveen Sachar S/O Parkash Chand R/O Faridkot 320|fdk-ill, Fdk-1, Fdk-I11
L 18 2916 2-Dec-14|Surinder Kaur W/o Surinder Singh R/o Farid Enclave Faridkot 311.11|Fdk-111
L 19 4116 4-Jan-07|Loveleen Lata w/o Satish Kumar s/o Hakam Rai R/o Faridkot 333.33|FdK-IlI, Fdk-1
L 20 1606/ 11-Jul-14|Mandeep Singh S/o Gursewak Singh R/o Puri Colony Faridkot 333.33|Fdk-IlI
L 21 3722| 31-Oct-11|Sandeep Singh S/o0 Sukhdev Singh R/o Farid Enclave Faridkot - 333.33|Fdk-I, Fdk-II, Fdk-lII
L 22 2355| 26-Aug-08|Satish Kumar s/o Hakam Rai s/0 Jwala Prashad R/o Faridkot 333.33|Fdk-I, Fdk-11, Fdk-11I
Ravdeep kaur W/o Gurlal Singh S/o Partap Singh R/o Dhani Chirag i
23| 3150 4-Feb-21 Abohgr . B 311.11|Fdk_lll
i Navneet Gandhi s/o Ram Prakash s/o Vailaiti Ram and Ram Prakash s/o
24 262| 22-Apr-08|Vailaiti Ram s/o Kushi Ram R/O Faridkot : 320|Fdk-lll
Renu Thakur w/o Rakesh Kumar s/o Darshan Lal R/o Sarafa Market -
L 26[ 3525| 4-Dec-07|Faridkot i ) 320
L 27[ 1250 20-Jun-14|Veera Sharma W/o Raunki Ram R/o Anand Naga} Kotkapura _ 320|FdK-IIl, Fdk-1
[ 28] a49] 30-Apr-12 160
28 450/ 30-Apr-12 160 -
29 886| 26-May-11|Manpreet Kaur W/o Rajwinder Singh R/o Mohalla Tibbipura Kotkapura 166.66|Fdk-IlI
30 4055| 14-Jan-10]Kamal Rani W/o Sushil Kumar R/o Dogar Basti Faridkot 166.66|
; 32 2951| 21-May-23|Jagmeet Singh S/O Sukhraj Singh R/O Jhariwala Faridkot 200|Fdk-1N1
33 10-Nov-08 200
Harpreet Miana S/o Piara Singh R/o Vkeela wali gali Guru Nanak Nagar
34 1122|  7-Mar-23|Kotkapura 200
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Harpreet Miana S/o Piara Singh R/o Vkeela wali gali Guru Nanak Nagar j
35 1134| 7-Mar-23|Kotkapura 200
Mona Devi W/O Sanjay R/o Sikhanwala Road Heera Singh Nagar
36 2814| 5-Nov-24|Kotkapura Faridkot 200]Fdk-l
Harsimrat Suri W/o Manjeet Singh Suri, Manjeet Singh Suri S/o Sujaan
’ 37 4869| 20-Dec-11|Singh R/o Khurdpur Tehsil Adampur Distt. Jalandhar 200|FdK-IIl, Fdk-I
[ Amarjeet singh s/o Atma Singh Village Udang Tehsil Malot Distt Sri .
38 682| 16-Jun-22|Mukatsar Sahib 200|Fdk-IIl
I Amarjeet singh s/o Atma Singh Village Udang Tehsil Malot Distt Sri
39 683| 16-Jun-22|Mukatsar Sahib 200
I Veena Kumar W/O Parveen Kumar R/o H.No. 30- Gali No .1 Guru Nanak
40 2235 22-Jul-11|Colony Faridkot ) 200|Fdk-I, Fdk-I1, Fdk-IIl
! . Prakash Chand s/o Hans Raj s/o Lashman Das R/O Village Kang Sahib
42 3762| 13-Dec-06|Jalandhar 166.66|FdK-I1I, Fdk-I
[ 43 3670| 6-Nov-25[Shavinder Pal S/o Des Raj R/o Farid Enclave Faridkot 166.66|FdK-111, Fdk-1
t 44 4055| 10-Jan-08|Kamlinder Kumar s/o Kushi Ram s/o Jai Dayal R/O Surgapuri Kotkapura 166.66|Fdk-III
45 4822 4-Mar-08|Savita Rani W/o Ravinder Kumar R/o Vishal Nagar Bathinda 200| .
46 3038] 19-Sep-25|Jaswinder Kaur W/o Baljinder Singh R/O Mai Godari Faridkot 200|FdK-I1, Fdk-I
47 2699  5-Oct-07|Balwinder Kaur w/o paramjeet Singh s/o Bant Singh 200|Fdk-1, Fdk-1I, Fdk-1il
48 5250 28-Mar-07|Nirmal Singh S/O Dyal Singh R/O Dhaipai Distt. Faridkot 200
Harjinder Singh s/o Gurcharan Singh s/o Kirpa Ram R/o Mohalla Doda
49 5307| 30-Mar-07|Faridkot . ) 200|FdK-III, Fdk-1
[ 50 4283| 12-Dec-12|Pritpal Kaur W/o Sukhmandar Singh R/O Back Side Thana Sadar Faridkot 250|Fdk-1
L 51 ’ 89| 2-Apr-26|Jaswinder Kaur Sethi W/O Baljinder Sethi R/o Mai Godari Faridkot 250|FdK-Il, Fdk-1 _ 1 S\\da‘
Ajay Partap Singh Chahal S/O Nirmal Singh R/o Farid Enclave Farickot Faﬂd\ﬁot
53 6216| 20-Mar-26 250 B
54 5185| 16-Feb-11 250
55 5552| 17-Feb-26|Raj Kumar S/o Shote Lal R/O Sikhawala Road Kotkapura Faridkot 250|Fdk-1lI _
N Satya Rani w/o Bachan Ram s/o Mathura Das and Seema Rani d/o
56 4878| 7-Mar-08|Bachan Ram s/o Mathura Das R/o Dharamkot Moga 250/ Fdk-1ll
l 57 3509] 3-Mar-21|Cheenu Handa W/0 Manpreet Kataria R/O Farid Enclave Faridkot 250|Fdk-I, Fdk-Il, Fdk-11I
58 4899| 5-mar-07|Anil Kumar s/o Kundan Lal R/o Basti Blochan Wali Ferozpur 250|FdK-1Il, Fdk-1
59 5252| 28-Mar-07|Karamjeet Singh S/o Kirpal Singh R/o Chandbaja Faridkot 250
28-Feb-03 ol il
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i Jagdeep Singh /0 Parminder Singh R/O VPO Dhab Sher Singh wala j
61 1692 17-Jul-14Faridkot 250|Fdk-11)
‘ 62 2680 16—0%& Swaranjeet Singh s/o Balwant Singh s/0 Sant Singh R/0O Faridkot 250|Fdk-111
[ 63 5186/ 16-Feb-11]amir chand s/o sohan Ia) s/o jai chand R/O Faridkot 250
( 64 4986] 17-Mar-10|Sohan s/o Bhagat s/o Midhu Mall R/O Faridkot 250{Fdk -1, Fdk-II, Fdk-1I]
L Paramdeep Singh Kahlon S/0 Surinder Singh H.No 655 Pelican St Otawa
65 3597| 24-Feb-15|on K4A4KS Canada 291.66|Fdk-I11
[ Renu Thakur w/o Rakesh Kumar s/o Darshan Lal R/o Sarafa Market
66 & 67 3288 1-Nov-16 Faridkot
Harpreet Kataria S/0 Sadhu Ram Kataria, Neelam Rani W/o Sadhu Ram 184
68/1482-1483 4-Jul-13|Kataria
69 5189] 16-Feb-11{Rajan Kumar s/o Darshan Lal s/o Nauharia Ram R/o Faridkot 250|Fdk-III
70 326| 30-Apr-21(Seeta Devi W/o Amir Chand S/o Sohan Lal R/o Adarsh Nagar Faridkot 250]Fdk-1, Fdk-II, Fdk-iII
Ikanki Kapoor W/o Sunil kumar Malik R/o H. No. 20012 Gali No. 14
71 4373| 6-Dec-11 Jujhar Singh Nagar Bathinda 250
72 116]  3-Aug-18|Arsh Sachar S/0 Parveen kumar Sachar R/O Faridkot 250
73 5655| 16-Mar-11
74 4671 1-Feb-26|Neelam Sachar W/o Parveen Sachar R/O Farid Enclave Faridkot 250
Anureeta Dhawan W/0 Mandéep Dhawan R/o Ward No. 18 sadar
75 1003 7-Jul-21|Nagar Moga N 500
Manoj Kumar Mittal S/O Shiv Shankar Mittal R/O Krishna Gali no 2 Fauji
j_ 76 383 2-Jan-24(road Kotkapura Faridkot 500]Fdk-1, Fdk-I1, Fdk-11I
Galba Swaran Lata W/o Durga Parshad Galda R/O B13 New Cantt Road .
L 77 3685| 28-Oct-11 Faridkot _ 250 i T sildar
78 330] 26-Apr-18|Roshani Devi W/o Khem Chand R/o Prem Naga:r Kotkapura 291.66 ) Far'\d\’@t
Neelam Sachar W/o Parveen Sachar s/o Parkash Singh R/O Farid
79 1413| 8-Dec-21|Enclave Faridkot i 250|Fdk-1, Fdk-I1, Fdk-11
20 2027] 22-Jul-10|Maring Dorgi S/o Yaika R/o Faridkot 250
Ravinder Kaur W/o Balwinder Singh R/O VPO Bhutti wala Tehsil
21 2522] 1i7-Oct-14|Gidarbaha Dittt. Sri Mukatsar Sahib 173.33
22 2515 16-Aug-12|Harshwinder kaur W/o Gamdoor Singh R/o Heera Nagar Kotkapura 173.33|Fdk-1, Fdk-1I, Fdk-
! zal 4232| 1%-Dec-11|Sukhminder Kaur D/o Gurmail Singh R/O Farid Enclave Faridkot 173.33|Fdk-1, Fdk-ll, Fdk-1l
:\ 5555{1544(—“-11 raj kumar s/o harbans lal s/o bohga mall R/O keerat nagar Faridkol 173.33|Fdk-I, Fdk-II, Fdk-11
21 4-Apr-22|Neelam Sachar W/o Parveen Sachar R/O Farid Enclave Faridkot 173.33 i
SZi 11 Sep-21{Pccja Rani ¥W//O Cm Parkash Farid Enclave Faridkot 173.33
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8s 5184] 16-Feb-11{sudesh kumari w/o baldev raj R/O Faridkot 173[Fdk-Ill

S9 3918 7-Mar-17{Sudha W/o Mangat Ram R/o Faridkot 346.66

a0 4174] 21-Dec-10|Raj Paruthi s/o Des Raj S/o Boota Ram Fdk-ll

9 5319 S-Jan-12{Rekha Malik W/o Rajeev Malik R/o Heera Singh Nagar Kotkapura 173.33

92 2157{ 13-Dec-21[Harpreet Kaur W/O Sooba Singh R/O Faridkot 173.33

93 4534]  9-Dec-11|Sawita devi W/0 Nageshwar Parshad R/o Farid Enclave Faridkot 153.33

94 3762| 29-Nov-13|Pooja Rani W/O Om Parkash Farid Enclave Faridkot 153.33
V1/S FARID COLONIZORS FARIDKOT PHASE 2 (M/s FCFP)

SCO Details
11 4054| 28-Dec-06|kotkapura Faridkot 177.77
12 3785| 2-Dec-13|Waryam Singh S/o Gurbachan Singh R/o Park Avenue Faridkot 177.77|FdK-111, Fdk-1
13 3784 2-Dec-13|Kaminderjeet Kaur W/o Waryam Singh R/o Park Avenue Faridkot 177.77|FdK-1I1, Fdk-I
16 2704 2-Jan-23|Rama Gupta W/O Nath Ram Guru Nanak Colony Faridkot 177.77\FdK-1Il, Fdk-1
17 '5251| 28-Mar-07{Swaranjeet Singh s/o Balwant Singh s/o Sant Singh ‘ 177.77|fdk-1I \
18 3521| 4-Dec-07|Opender Sharma | 17797 |
19 & 20 & 24 2548|  1-Jul-22|Anju Sachar W/o Arsh Sachar R/O Farid Enlcave Faridkot | | |
21&22 4519| 19-Dec-11|Arsh Sachar S/O Parveen kumar Sachar R/O Faridkot l l \
23 4585| 12-Dec-12|Arsh Sachar S/O Parveen kumar Sachar R/O Faridkot l \ j
Booth Detail \
7 484 3-May-10 | 33.33] |
8 485| 3-May-10 . _ | 33.33 | .
9810&11&12 197| 16-Apr-10[Anshu verma W/O Pawan Verma R/O malout Distt. Mukatsar | 13333 | Te S\\da{
. . . 1dkO
Residential Plot Detils \ Faridk
101 2549 7-Jan-22|Anju Sachar W/o Arsh Sachar R/O Farid Enlcave Faridkot \ 277\ j
102 1960| 9-Nov-21|Sukhbir Singh /O Mela Singh Gali No. 2 New Cantt. Road Faridkot \ 300\FdK-lI|, Fdk-1 _\
103 3243|  4-Mar-22|Sukhbir Singh S/O Mela Singh Gali No. 2 New Cantt. Road Faridkot \ 3004FdK-111, Fdk-1 W
L 104 4384|  5-Feb-10|Ruchi D/O Jagdish Rai R/O Faridkot ‘ 300|FdK-Ill, Fdk-1 T
105 954| 27-May-11|lagroop Singh S/o Gurcharan Singh R/O VPO Bhaloor Moga ] 300|FdK-1Il, Fdk-] |
1061 3502| 14-Nov-03|Amit Madan S/0O SK Madan R/O Guru Nanak Colony Faridkot \ 300]de-m \
1747 1-Jul-25|Meelam Sachar W/O Parveen Sachar R/o Faridkot | 200|Fak |
1a-Mar-11|Manjeet Kaur W/o Ravinder Singh R/O New Cantt Road Faridkot | 200 \
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Sarabjeet Kaur W/O Ranjeet Singh R/0 H.No. 21476 Power House

67

YAudat
‘“%%\\93\

Fandke

29-Jul-11|Bathinda 200{Fdl-1Il
13-Jan-21|Kulwant Kaur W/o Bikkar Singh R/o Baba Deep Sinpgh Nagar Faridkot 466.66|FdK-I1I
13-Jan-21|Bikkar Singh S/0 Jeet Singh R/O Baba Deep Singh Napar Faridkot 466.66|Fdk-11I ]
Parveen Kumar s/o Amrit Lal s/o Sri Ram and Anita w/o Parveen Kumar \
26-Mar-07|s/0 Amrit Lal R/O Faridkot 466.6|FdK-III, Fdk-|
2-Feb-26|Mandeep Kaur W/0 Kuljinder Singh R/o Farid Enclave Faridkot 466A66\FdK-lll, Fdk-| l
Krishan Inderjeet Kaur w/o Jatinder Singh s/o Gurcharan Singh R/o \ \
27-Sep-10|Faridkot 375|Fdk-111
17-Feb-26{Sandeep Kumar S/o Shiv Charan Das Gali No 2 Jiwan Nagar Faridkot 300\de-lll \
12-Apr-25|Koyal Rani W/O Rakesh Kumar R/O Jiwan Nagar Faridkot BOO\FdK-IIl, Fdk-| l
Santosh Gupta W/O Krishan Kumar Gupta, Harish Gupta S/0 Krishan \ ‘\
3-Oct-08|Kumar Gupta R/o Balaji Colony Faridkot 300(Fdk-1, Fdk-lII
10-Mar-08|Suman w/o Jatinder Mohan s/o Kushi Ram R/O Preet Nagar Mansa 300\de—ll| W
29-Jun-11|Harpreet Kaur W/O Sukhwinderjit Singh R/O Medical Camps Faridkot BOO\de-I, Fdk-ll —\
27-Mar-26|Pritpal Kaur W/o Sukhmandar Singh R/O Back Side Thana Sadar Far'\dkot\ 300 w
3-Sep-25|Gaurav Chawla S/o Harish Kumar R/O Balbir Basti Faridkot 155] |
13-Mar-12[Sunanda Chawla D/o Jaspal R/O Mohalla Talab Faridkot 155| |
Ramandeep Kaur W/O Kamaljeet Singh S/O Gurmeet Singh R/O Churian \ , .
4-Mar-24|Ferozpur 155|Fdk-lI
Karanjeet Kumar S/O Prem Chand , Samdesh Kumar 5/O Prem Chand %
3-Dec-25|R/0 Mai Godari Faridkot 155 B
3-Dec-25{Sukhbir Kaur W/o Igbal Singh R/O Farid Enclave Faridkot 150\de-|, Fdk-lIl B
9-Dec-25|Ramandeep Kaur W/O Harpal Singh R/o Aman Nagar Faridkot 377.77\ -
31-Jan-08|Amarjeet Singh s/o Inderjeet Singh s/o Atma Singh 333.33|Fdk-11
26-Dec-06|Minakshi Rani W/O Yogesh Garg R/O Faridkot 33333\

Sukjeet Kaur Brar W/o Harpreet Singh Brar R/o New Harindra Nagar
3-Feb-14|Faridkot

333.33\FdK-m, Fdk-1

Simrat Kaur D/o Varinder Singh, Davinder Kaur W/o Varinder Singh R/0
9-Mar-11|Faridkol

5-Aup-08|Surinderjeet d/o Shiveharan Das s/o Banke Ram R/O Faridkot

22-Dec 25

\ 333.33|FdK-IlI, Fdk-1

pamandeep Singh /0 Inderjeet Singh R/0 Harindra Nagar Faridkot

333.33[Fdk-lI

333.33

I B
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135 \ \Ramandeep Singh $/O Inderjeet Singh R/Q Harindra Nagar Faridkot \ 333'33\de-m \
136 2755\ 28-Oct-24|Ramandeep Singh /0 Inderjeet Singh R/O Harindra Nagar Faridkot \ 333.33\den, Fdk-1 \
137 4026| 11-Dec-08[Maalti w/o Sudhir Kumar s/o Mulkh Raj R/O Kotkapura | . 333.33[Fdk-0 |
138 4633| 13-Dec-11}loginder Kaur W/o Gurmail Singh R/O Dogar Basti Gali no.4 Faridkot \ 333,33 \
139| 4300] 22-Apr-08[Sita Devi w/o Balwant Rai s/o Udey Ram | 377.72|Fdk-Il, Fdk-l \
140 1664| 2-Jul-16|Prabhdyal Singh S/o Jagpal Singh R/o Farid Enclave Farldkot | 200|Fdk-Hil \
141 5319\ 16-)an-07|Sukhpinder Kaur W/o Amarbir Singh R/o Ferozpur Cantt \ 200\ \
Varun Kumar s/o Vijay Kumar s/o Babu Ram R/O Ghanta Ghar Gali No. 5
142 5077 20~Mar—08\Faridko( ' \ ZOO\de-ll\ \
143 2732 7~Se;r13\Arshdeep Kaur W/o Manpreet Singh R/o Aman Nagar Faridkot \ 200\ \
144 |Kuldeep Kaur wo Jagwant Singh R/o Aman Nagar Faridkot <&’ ; \ 200| j
145 3174) 15-Feb-21{Gunwinder Kaur.W/o Sarabjeet Singh R/o Faridkot.: .~ -1 3| 200|Fdk-1Il |
146 5187| 30-Mar-10|Gurdeep Singh S/0 Ishwar Das R/O Surgapuri Kotkapura | 200|Fdk-1li R
147 2596 27-Oct-16\Gurpreet Kaur W/o Lachman Singh R/o Guru Nanak Colony Faridkot \ ZOO\de—\H ‘\
148 Paramjeet Singh s/o Jarnail Singh'R/o Farid Enclave Faridkot. - B 200|Fdk-It \
Sheenam Rani W/O Ashok Kumar R/o Tanki wali Amratsari Gate \ \ ‘\
149 2671| 27-Dec-23|Ferozpur 200
Jasveer Singh S/o0 Boota Singh R/fo VPO Wander Bagapurana, Kulbeer \ \ j
150 820| 15-May-12|Singh S/o Daya Singh R/o VPO Dhaipai Faridkot 200|Fdk-\1\
- Gurjeet Kaur W/o Gurmail Singh R/o VPO Matta Jaity, Beant Kaur W/o \ ‘\
150 821] 15-May-12{Kulbeer Singh R/o VPO Dhaipai Faridkot o 200 _
] 151 5188 16‘Feb-11‘Sourab s/o Updender Kumar s/o Chetan Dev R/O Faridkot \ 200|Fdk-iti 1
152 154 6-Apr-26|Kuldeep Kaur W/o Nirmal Singh R/o Farid Enclave Faridkot \ ZOO\de-l, Fdk-1ll j
153 1914 30-Ju|—13\jasjee{ Singh S/O Sukhwant Singh R/o Hari Nau Kotkapura \ 200\ —\
Pushp Lata Chawla W/o Satish Kumar Chawla R/O Bhan Singh Colony \ _ \ w
L 154 2602{ 11-Aug-1 1\Faridkot ‘ 200
Jaskarandeep Singh S/o Balwinder Singh R/o Mukatsar Road Surgapuri \ \ —\
L 155\ 2422 22-Jan-23{Kolkapura : . 200
L 156[ 2421‘ 22-Jan—23lGagandeep Singh S/0 Balwinder Singh R/o Surgapurf Kotkapura \ 200\ ‘\
157| 5187] 16-Feb-11[shalni d/o Upender Sharma s/o Chetan Dev R/O Faridkot _ | 200{Fdk-NI )\
132 % 159) 4176] 21-Dec-10|Balwinder Kumar s/o Jwala Prashad s/o Jagan Nath R/O Faridkot | 400|Fdk-1, Fdk-NlI )
{7 lNon Construction Area \ 200\ j
407s| 16-Dec-10|ranjana w/o rajesh kumar s/o hira lal R/O Faridkot \ 200|Fdk-1, Fdk-1ll j
1221 24-Aug—15\Ude§h Singh S/o Bhalla Singh R/o New Harindra Nagar Faridkot \ 200\ ‘\
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k 193 & 194(

sandip garg s/o baldev raj s/o lal chand R/O Purani Jail Road Faridkot

ZSO\FdK-IH, Fdk-\

Sheenam Rani D/O Ashok Kumar R/o Tanki wali Amratsari Gate \ \ W
164 1952]  9-Nov-21|Ferozpur 200
165 4574] 18-Feb-08|Navkiranjeet Singh S/0 Mukhtiar Singh R/O Thara Maur Faridkot \ 200\ j
Balraj Singh s/o Inderjeet Singh s/o Lal Singh R/O VPO Dhaipai Jaitu \ \ \
166 5186| 28-Mar-08|Faridkot 200|Fdk-1Il
167 1508]  2-Jul-08})agmohan Singh s/o Mukhtiar Singh s/o Dhanna Singh R/O Mumbai \ 200\ Fdk-tll \
168 6532 20-Mar-12\Nar‘mder Kaur D/O Jaswant Singh R/O Harindera Nagar Faridkot \ 165.66\ l
169 4054] 10-Jan-08|usha Rani W/O Suraj Bhan Bansal R/O Ferozpur Shauni | 166.66[FdK-11l, Fdk-1 |
170 2426| 19-Dec-23|Kulwinder Kaur W/0 Jaspal Singh R/O Gali Nc';. 21 Main Road Faridkot \ 166.66\de-l|| ‘\
171 5081} 20-Mar-08|Abhay s/o Arvind Kumar s/o Roop lal R/O Multani Gate Ferozpur l 166.661de-\ll j
172 3766] 13-Dec-06|Mamta Mittal w/o Raj kumar s/o Ram Prashad R/O Kotkapura | 200|FdK-IIl, Fdk-I R
173 3830 2-Dec-08)Jatinder Kumar S/o Amardas R/o Faridkot | 200|Fdk-1I, Fdk-| |
174 3004| 12-Dec-14{Rajinder Kaur W/o Dilshaand Singh R/o Adarsh Nagar Faridkot \ ZOO\FdK-lll, Fdk-1 j
Guradittta Singh Sandhu S/O Bachint Singh, Balwinder Kaur W/0 \ W
175 4402] 6-Dec-11{Guraditta Singh Sandhu R/O Dogar basti st no 6 Faridkot \ 200]FdK-IIl, Fdk-
177 158| 19-Apr-21|Wareyam Singh S/O Gurcharn Singh R/Q Park Avenue Faridkot | ZSO\de—Hl \
179 1528| 20-Jun-25|Davinder Kaur W/o Ranjeet Singh R/o Mai Godari Faridkot \ 250\ \
181 3555| 17-Nov-08|Manjeet Kaur W/o Kuljinder Singh R/O Faridkot \ 250\ j
182 3515|_17-Nov-08|Kuljinder singh S/o Mohinder Pal R/O Faridkot | 250| ]
183 5133| _10-Feb-09|Kuljinder singh S/o Mohinder Pal R/O Faridkot | 250|Fdk -lIt |
184 2484] 14-Dec-20[Amit Singla $/o Rajeev Singla R/O Purbian Faridkot -~ | 250|Fdk-Ill A
Gurwinder Kaur W/o Ranjeet Singh R/o H.No. 813 Ward 24 Bahona \ . \de_m W
185 3654 11-Feb-20|Chowk bypass Moga 250
186 145| 10-Apr-08{Suman w/o Madan Lal - o r e | 250| B
Mahinder Kaur W/o Baldev Singh R/O Mallke Road Kothe Smalsar ) \ \de-\\l —\
187 2682| 16-Oct-09(Baghapurana Moga 250
. . : . . . \ \de-\ll
188 267S] 16-Oct-09|gurjit singh s/o pritam singh s/o kishan singh R/O Police line Faridkot 291.66 _
139 2778| 23-Aug-11|Ramesh Rani W/o Ashok Kumar R/O Muhalla Sethian Faridkot \ 145‘83\
150 5659| 16-Mar-11|vidit garg s/o vipan kumar s/o krishan lal R/O New Cantt Road Faridkot \ 250\FdK~\\l, Fdk-\
L 191\ 5658| 16-Mar-11 \

Krishan Inderjeet Kaur w/o Jatinder Singh s/o Gurcharan Singh R/o
2986

15-Oct-10|Faridkot \

soo\de-\, Fdk-1ll

(O 8
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venu garg w/o vipan garg s/o krishan kumar and sema garg w/o kemati

Fdk-1II
4693 garg s/o krishan kumar R/0 Faridkot
Gurmail Singh S/0 Mota Singh R/O Shaheed Balwinder Singh Nagar
1442 Faridkot
Jaspal Kaur Sekhon W/o Manjeet Singh Sekhon R/o Dogar Basti Gali no.
3705 10 Faridkot =
2692

Rinku Rani W/o Varinder Amar R/O Mohalla Mahi Khana Faridkot

Fdk-I, Fdk-11I
1539 Sukhjinder Singh S/o Kartar Singh R/o Kahan Singh Wala Distt. Ferozpur
5140] 26-Mar-10|Gurmeet Singh S/o Gurcharan Singh R/O Jandwala Faridkot Fdk-11
Balreet Singh Brar S/o Balwinder Singh R/o Aasa Butter Village Khokhar
5785 Feb-26|Distt. Sri Mukatsar Sahib Fdk-I, Fdk-I11
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Office of the Deputy Commissioner-cum-Distt. Magistrate, Faridkot
‘ CEA Branch

No. 217/CEA Dated: 22-04-2026
0. {

Chicf Administrator, -
Bathinda Development Authority,
Bathinda,

Subject:  Regarding constitution of Resident Welfare Association (RWA) in
M/s Farid Enclaye (Phase- I & 1), located on Kotkapura Road,
Faridkot in compliance to Hon'ble National Green Tribunal
orders dated 24.02.2026 in OA No. 665 of 2023 titled as Nirmal
Singh Versus State of Punjab & Ors.

Reference: 1. Hon’ble National Green Tribunal orders dated 24.02.2026 in

OA No. 665 of 2023 titled as Nirmal Singh Versus State of Punjab
& Ors.

2. This office letter No. 156/CEA dated 06.03.2026

In reference to subject cited matter, it is informed that Hon’ble
National Green Tribunal via orders dated 24.02.2026 in OA No. 665 of 2023 titled
as Nirmal Singh Versus State of Punjab & Ors. In para no. 15 has directed as

under;

“The District Magistrate, Faridkot and Punjab Pollution
Control Board are directed to issue appropriate directions for
constitution of RWASs if not already constituted in respect to
all residential and commercial properties. The completion
certificate, if any, issued to respondent no. 4 will be subject
to compliance by respondent no. 4 with its statutory and
“contractual obligations.”

Further, a etter was written to your office vide No. 156/ CEA dated
06.03.2026 for timely constitution of Resident Welfare Association in colony.
Bathinda development Authority, Bathinda vide its letter No. ACA/ BDA/
BTI/2026/1477 dated 01.04.2026 had informed that it had issued directions for
formation of RWA under section 17(A) of PAPRA Act and its formation was under
process. During last hearing dated 08.04.2026in OA No. 665 of 2023titled as
Nirmal Singh Versus State of Punjab & Ors., Hon’ble Tribunal has again stressed
upon timely constitution of RWAs.

As such, you are hereby again directed to comply with the orders of
Hon’ble Tribunal regarding constitution of Resident Welfare Associations (RWAS)
in the said project in true letter and spirit and submit action taken report well in
time before court hearing so that Hon’ble Tribunal can be apprised accordingly.

3

Deputy) Commissioner
Faridkot
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(ENGLISH TRANSLATION)

PROCEEDINGS OF THE MEETING HELD ON 07/05/2026 REGARDING THE ESTABLISHMENT 74

(T):ER.\é\'I;A. IN THE RESIDENTIAL COLONY OF FARID ENCLAVE 1 AND 2, FARIDKOT, UNDER
AIRMANSHIP OF SMT. APARNA M.B., IAS, CHIEF ADMINISTRATOR, B.D.A.
BATHINDA. !

The following officers/members participated in the meeting:
Additional Chief Administrator, BDA, Bathinda

1. Senior Law Officer, BDA, Bathinda

2. Pradeep Kumar, Promoter's Representative

3. Sukhveer Singh, Promoter's Representative

4. President, Farid Enclave Welfare Society and Residents of the Colony

the Chairperson welcomed the present

At the commencement of the meeting,
held in continuation of the

members and informed them that today's meeting is being
meeting dated 25.03.2026. In the previous meeting, it was conveyed that pursuant to the

orders dated 24.02.2026 passed by the Hon’ble N.G.T., wherein directions were issued to the
District Administration, Faridkot for the establishment of an RWA in the said colony, the
Deputy Commissioner, Faridkot has accordingly issued instructions to this office regarding

the formation of the RWA.

In the meeting held on 25.03.2026, the representatives of the Farid Enclave
Welfare Society had informed that due to the non-availability of the list of current allottees
of the colony, they were unable to coordinate with the plot holders. During today's meeting,
the updated list of current allottees received from the Tehsildar, Faridkot was provided to
the promoters and the welfare society representatives present, and their consent for
forming the RWA was sought. On this, the President of the Welfare Society brought to the
notice of the House that several residents are not paying maintenance charges to the

Welfare Society, due to which itis difficult to maintain the colony.

Upon this, the Senior Law Officer, BDA, Bathinda brought to the notice of the
House that, for the time being, as per the orders of the Hon’ble NGT, the RWA is to be
established in the colony, and the necessary action regarding the grievances mentioned by
the Welfare Society ought to be taken before the handover of responsibilities. Apprising the
promoters and the Welfare Society representatives present of the procedure to be followed
for the establishment of the RWA, he explained that the current plot holders/residents and
the promoter (for unsold plots) shall jointly establish a welfare society, register it under THE
SOCIETIES REGISTRATION ACT, 1860, and intimate BDA. Thereafter, BDA will grant approval

under Section 17-A of the PAPRA Act.

he Welfare Society expressed their agreement

On this, the representatives of t
the received

and assured that they would hold a meeting with the current allottees as per
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75

list, and BDA would be inf
’ ormed about the formation i

. 0 '
whatever decision is taken in that et f the RWA in accordance with

E— ;T:.:Z:?gon'r;he Chairperson once again emphasized the significance of the
orovisions of the pApRi Amoters imd Weilfare Society representatives, briefed them on the
 cemblidhmann e oy ct, and issued |r?structions to initiate further proceedings for the
BT A as soon as possible in compliance with the orders of the Hon’ble

The meeting concluded with a vote of thanks.
Sd/-

Chief Administrator
BDA, Bathinda.

Endorsement No.: C.A.: BDA/Bathinda/2026/242-45 Date: 14/5/26

A copy of the above is forwarded to the following for information and further necessary

action, please:

1. The Hon’ble Deputy Commissioner, Faridkot.

2. Executive Engineer, P.P.C.B., Faridkot.

3. Promoter Sh. Pradeep Kumar S/o Sh. Darsh
Farid Enclave, Kotkapura Road, Faridkot, and S
(M/s Farid Colonizers, Kotkapura Road, Faridkot), r
Faridkot.

4. Nirmal Singh, resident of Farid Enclave, Faridkot
(faridenclavewelfaresociety@gmail.com).

an Lal, C/o Baba Farid Colonizers, Baba
h. Sanjeev Kumar S/o Sh. Hari Chand
esident of Kamla StreetlLine Bazar,

Sd/-
Chief Administrator
BDA, Bathinda.
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(ENGLISH TRANSLATION) /WMXM dud
Bathinda Development Authority, Bathinda.
BDA Complex, Bhagu Road, Bathinda. v
To,
The Deputy Commissioner,
Faridkot.

Letter No.: C.A./BDA/Bathinda/2026/293
Date: 22-05-2026

Subject: Regarding formation of RWA in Farid Enclave 1 and 2, Faridkot.

With reference to the subject cited above, it is brought to your kind
notice that in compliance with the directions received from your office, the
undersigned conducted a meeting on 25.03.2026 with the representatives of the
Farid Enclave Welfare Society for the establishment of an RWA in the
aforementioned colonies. The promoter was also present during this meeting.
During the course of the meeting, the said Society requested this office to provide
the details of the current plot holders so that they could coordinate with all of

them.

Upon obtaining the said list from the office of the Tehsildar, Faridkot,
a subsequent meeting was held with the above said Welfare Society and the
promoters on 07.05.2026. While handing over the list of plot holders to the
members of the Society, they were apprised of the rights of an RWA under the
PAPRA Act, and were instructed regarding the registration of the RWA. Thereupon,
the attending members assured that they would hold a meeting with the plot
holders and intimate the BDA accordingly. The proceedings of the meeting were
issued vide this office Letter No. 242-45, dated 14.05.2026, a copy of which has
already been forwarded to you. '

No response has been received from the members of the said Society
to date. Thus, in compliance with the instructions received from your end,
continuous efforts are being made by this office for the establishment of the RWA,

and the proceedings are currently under process.
This report is submitted for your kind information, please.

Sd/-

Chief Administrator
BDA, Bathinda.





